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Mr. Speaker: The question is:
“That clauses 1 to 3, the Sche

dule, the Enacting Formula and 
the Title stand part of the Bill”

The motion wag adopted
Clauses 1 to S, the Schedule, the
X n a c tm g  Formula and the Title were

added to the Bill

Shri Morarji Desai: I beg to move
That the Bill be passed”

Mr. Speaker. The question is 
“That the Bill be passed”

The motion tun* adopted

12.14 hn

RAILWAY BUDGET—GENERAL
DISCUSSION

Mr. Speaker. The House will now
take up the general discussion on the 
Railway Budget <01 which 15 hours
have been allotted, excluding the time
to be taken by Government to reply
to ui civ. Lstitc I might state that 
according to the usual rule that we
have followed, there will be a time
limit of fifteen minutes for each 
individual Member and about tewenty
minutes to half-an-hour in the case 
of Leaders of Groups

Shri A. K. Gopalan (Kasergod)
Mr Speaker, Sir, the budget that has 
been presented before the Parliament
reflects only the present not satisfac
tory condition of the railways and 
holds promise for the future As
far as the passengers, the business
community and the railway men are
concerned, all of them are disappoint
ed Passengers are disappointed
because there is no hope of reducing
over-crowding in the near future and 
there is no guarantee also against
accidents The business community
does not feel enthused because there
is nothing to indicate that goods will
be earned quicker and safer On the
other hand, there is a fear that a new

impediment on road transport will be
placed in the name of eliminating 
competition

As far as the railwaymen—, million
strong—are concerned, there is 
nothing except the promise of some
elementary schools for their children
and also, there is a threat of tighten
ing up of the punitive measures
against them This is the first reac
tion as tar as the budget is concerned

Regarding the progress of the rail
ways in the second Plan period, let
us examine the expenditure and the
achievements The allocation is 
Rs 1,121 5 crores In the budget
speech the hon Railway Minister has
said

‘ As the House is aware, we
have since been able to obtain a
further loan of 85 million dollars
from the World Bank Besides,
the Development Loan Fund
authorities in U S A have also
agreed to two loans of 40 million
and 35 million dollars Apart
from these loans, assistance has 
also been received under the Indo-
Amencan Technical Co-operation
Programme and the Colombo
Plan A loan of 20 million dollars
from U SA  and 8 million dollars
from Japan have become avail
able for the Orissa Iron Ore
Project in which the Railways are
interested jointly with the Port
and Mining authorities ”

This shows that besides the sum that
is allotted the railways have consum
ed more than what is normally due to
them in the form of foreign exchange
in the plan allotments If we look at 
the expenditure and also at the targets
and the fulfilment of the targets, we
find that the achievements are not
satisfactory and the money spent is 
verv much more than what it was to 
be

The target of the second Plan was
to piovide for an increase in the goods
traffic of 4,20,00,000 tons over the
assessed goods traffic of 120 million
tong et the end of the first Plan; to
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provide 90 per cent increase in passen
ger traffic, 842 miles of new lines, 
renewal of 8,000 miles of existing 
track and doubling of 1,607 miles, 
conversion of 265 miles from metre 
gauge to broad gauge, electrification of 
826 route miles and procurement of 
2,364 locos, 11,575 coaches and 1,07,277 
wagons. But what is the work done? 
New lines opened for traffic and under 
construction—608 miles, doubling open 
for traffic in progress—190 miles, locos 
—1,704, coaches 4,801 and wagons— 
67,673, and track renewal—4,416 miles. 
This shows that the implementation of 
the Plan was not satisfactory. I do not 
say that there has been no improve
ment at all, but what I want to say is 
that compared to the expenditure, the 
achievements are not satisfactory. What 
is the expenditure under the Plan? We 
have already spent Rs. 675*82 crores 
and this year we are going to spend 
Rs. 235 crores. For the next year
1960-61, Rs. 211 crores remain. That 
means we are unable to cope up with 
the traffic and general efficiency has 
not improved. This is my first 
criticism, so far as the progress of the 
Plan is concerned.

I also want to point out that in 
1952-53 the capital was Rs. 860*55 
crores. In 1957-58, as I have explain
ed, it was Rs. 1,125*64 crores. So, 
compared to the capital and achieve
ments in 1952-53 we can certainly say 
that we have not been able to cope up 
with the situation. Further, efficiency 
has also not improved. Though the 
capital investments have increased, 
the performance has not improved at 
all. How can we now say that the 
performance has improved? We can 
say that the performance has 
improved only when we have been 
able to improve the goods traffic, the 
passenger amenities and passenger 
earnings.

In the Report \t has been shown that 
there is a fall in the goods traffic as 
also in the passenger earnings But 
the expenditure remains the same

though the goods and passenger earn
ings have gone down. In 1957-58 the 
fall in goods traffic was to the extent 
of Rs. 4*62 crores. In 1958-59 it has 
gone down by Rs. 14*10 crores. The 
money spent in 1957-58 was Rs. 316*34 
crores. In 1958-59 the comparative! 
figure was Rs. 320*21 crores. This 
shows that the expenditure has 
increased when there is a fall m the 
goods traffic.

What is the reason for the fall in 
the goods traffic? The Railway Minis
ter has given two reasons. His two 
reasons for the fall in traffic and 
passenger earnings are*, the poor 
purchasing power of the people due to 
increase in prices and the unhealthy 
competition of the road transport in 
certain lines where the wagons are 
practically empty. As far as passenger 
earnings are concerned, it is not 
correct to say that the travel habit of 
the people has not increased. Hie 
travel habit of the people has increas
ed, because we know that the buses 
are now over-crowded. Of course, I 
quite agree that the prices have gone 
up and the purchasing power of the 
people have gone down. That factor 
is there. But, certainly, the fall in 
earnings is not due to the decrease in 
the habit of travel by the people. 
Whatever the earnings of the people 
may be, the travel habit has increased. 
So, the fall in passenger earnings is 
not bccause of the decrease in travel 
habit by the people but because of 
other reasons. Beceause of other 
difficulties the people do not take to 
railway transport but take to road 
transport.

There are tv.o kinds of travellers— 
long distance travellers and short 
distance travellers. For short distance 
travel why should the passengers go 
to the railways when they know that 
the trains are alwa>s late? When 
they have to go to a place immediate
ly, say within half an hour, and if 
the tram is, late by two hours, can 
you expect them to wait at the station 
for hours together? On the other hand, 
<he road transport is much more
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regular and speedier too So, as far as 
short distance travel is concerned,
people are taking to road transport
and not to rail transport Also, the
amentities are more there I will come
to amenities later on

As far as long distance travel is 
concerned, the fare is more and so it
is only people who can afford that
that take to railways These are the
two reasons why there is a fall in
passenger earnings Lack of ameni
ties is also a contributory factor

Regarding fall in goods traffic the
reason given is not at all satisfactory
Certainly, there is competition in the
carriage of goods But the competi
tion is not about the goods that are
now taken by the road transport
which <hould have been taken by the
railways The mam reason is that
industrial production has increased If
in 1951-52 it was 100, now it is 140 
When tin pinduction has increased,
naturally the goods traffic has also
increased So, there are more goods
to be carried now than m 1951*52

Then what is the reason for the
decrease in goods traffic7 There are 
some very important reasons One is 
the speed of the train In this connec
tion, I will give some figures In 1951- 
52 in broad gauge the miles per hour
was 10 7 In 1957-58 it was 9 68 In 
metre-gauge whoreas in 1951-52 the
miles per hour was 9 22 today it is 
8 23 Then, the coal consumption
has gone up Whereas in 1951-52 it 
was 8 50 in broad-gauge now it is
10 64 In the metre-gauge also, where
as it was 2 33 m 1951-52 it is 3 05 in
1957-58 Then, the claims for com
pensation in 1951-52 was Rs 2 91 
crores In 1957-58 it was Rs 3 27 
enures So, we have lost about Rs 1 
crore Not only that, it shows that
mote claims of comptnsation have to
be paid

When the businessmen find that not
only there is delay, not only there is 
pilferage, not only there is waste, but
there is also loss and they have to go
and ask for compensation for the loss

of goods in transit, they know that it
is not worthwhile to take to rail
transport and so they have recourse
to road transport

Then, another most important
reason is that there is no planned
utilisation of capacity Wherever
wagons are necessary, we are not able
to got them In another place wagons
are lying idle They say there is 
priority But so far as food and other
things are concerned, the priority is
not there Andhra is a surplus State 
and there are many places in Andhra
from where food can be exported But
for that they want wagons and they
are not able to get them Why can’t 
we provide wagons to those areas so
that food may be exported from
Andhra7 The Railway Minister says 
that wagons are being sent, but they
have not reached these areas When
the people there cannot get a wagon
within a week they will naturally
have recourse to road transport They
will engage a lorry which can carry
rice to Kerala within two days So,
my submission is that there should be
pnontes in the allocation of wagons
Vegetables, rice, perishables and other
things must be given priority

I will then give another experience
of mine m Kerala In one place there
in Kerala there was a good
catch of fish But there was no
arrangement by the Railways by
which they could be sent to other
places Now, wagons are necessary 
and lefngerators are necessary if they
are to be sent outside If only the
railways had made facilities available
there, T am sure they could have taken 
advantage of the biggest fish catch in 
Kerala this year But the Railways
did not do it Then, at Anakapalli
jaggery is made But there are no
wagons to carry it

In my opinion, some changes
must be made in the priority rules
m the matter of wagons Whenever
there is any surplus of rice or other
necessities or perishables, special
arrangements must be made by the
railways to carry them immediately
to other parts of the country When
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the merchants are trying for wagon*
lor despatch of rice, the Railways say:
wagons are not available. When they
want to despatch fish or Jaggery, the
same reply is given: wagons are not
available.

Now there are certain agricultural
products which are perishable Take
oranges from Andhra. They cannot
wait till they got their priority 7 or 8 
days afterwards, because by that tune
the whole thing will perish. So, for
such articles special arrangements
must be made to transport them the 
very same day

These are some of the reasons why
the goods traffic of the railways has 
dwmdled Then, as speed is becoming
less in the railways the merchants
take to road transport. It is true that
the road transport is taking some
goods. But is there no scope for both
road transport and rail transport to go
hand in hand9 After all, the produc
tion is increasing and there is neces
sity for carrying more goods

So, what I am saying is that it is not
correct to say that bccause of competi
tion by road transport the earnings
of railways have gone down There is 
enough goods for both railways and 
road transport The only thing is 
that there must be co-ordmation
There is no point m attacking road
transport or trying to eliminate it It 
has also to be improved The diffi
culty today is that on the railways
there is delay, pilferage, waste as also 
loss, as can be seen from the increase
m the compensation claims. It is not
as if the merchants do not like rail
transport and so they take to road
transport. They take whichever is 
convenient to them It is easier to
them There the freight is less. As
far as road transport is concerned, it
has improved and that is the reason 
why there was a fall as far as goods
traffic wag concerned

Now, I come to the question of
economy drive The Government has 
gone in for economy drive What is

the principle followed in the economy
drive? It is work-load, overload o f
work, retrenchment, not filling up
posts that have fallen vacant, rever
sions and increasing casual labour
and workers on daily wages. As far
as the top is concerned, according to
the figures given to us, 400 more
people are appointed in the top posts.
There is a top-heavy administration.
As far as the lower ranks are con"
ceraed, they are retrenched. As far
as the casual labour or workers are
concerned, they are paid only Rs. J 
and Rs & What is done is this. I
have got a report from Kancharapara
saying that so many people have
been retrenched there and that the
casual labourers will be dismissed
after two or three months The fate
of the casual! labour has been the
worst in fthe economy (drive. In 
s>pite of ten oi twelve years work to
their credit they remain casual em
ployees After three months, there
is a break in service of two or three
days There is no priority m the
recruitment of permanent staff They
are treated as non-railwaymen That
is as far as casual workers are con
cerned. After five months they are
dismissed bccause after six months
they have to be made temporary and
they do not want to make them even
temporary omployees They are
treated as casual labour After five,
three or two months they are re
trenched and are again taken in.
That is the position of the casual
labour They arc evading payment
at CPC scales So, casual labour is
increasing and reversions are also
there. Where there are ten persons
working, two or three persons are
sent away and the remaining seven
or eight persons are asked to do the
work of ten people, that is, when
the reversions come There is work
load also

As far as the economy drive is
concerned there is another aspect
also but I will be able to say some
thing about that when I come to the
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situation of labour welfare. I want 
only to point out that the economy 
drive is: Do not make casual labour 
temporary at any time. Remove it  
Then, also at the lower level certain 
employees are retrenched. So, ins
tead the economy drive first must 
be either in the Railways or in any 
other department, to see that there 
is no wastage

As far as wastage is concerned, I 
will quote the Public Accounts Com
mittee Report for 1957-58 (Fortieth 
Report) Para 12 mentioned supply 
of defective springs. What is the 
loss’  It is Rs. 4'74 lakhs. Para 18 
says about purchase of defective axle 
boxes by the Eastern Railway. What 
is the lass? It is Rs 1,23,000 The 
case of manufacture of boilers and 
locomotives by TELCO we have 
already discussed here and we know 
the loss Not only that I know 
two or three instances

In Kerala near Cheruvathur then 
is a bridge The railway bridge was 
constructed Then the engineer 
came examined it and said that the 
cement was very bad and so the 
bridge would not be safe So, it was 
demolished Again there is new 
construction First, it is constructed 
and then it is demolished Then 
there is another construction I do 
not know whether any other expert 
engineer will come and <«.iv that it 
is bad and again it will be demo
lished

In Cannanore, the railway shed was 
built and afterwards it was found 
out that it was not useful and it 
must be removed These are not 
one or two solitary instances The 
other day I went to Allahabad The 
people at the station themselves said 
that when these buildings are very 
good why should there be another 
building. They are in the process of 
demolising a very big building there. 
Some one or two people died also 
in the demolishing process. Another 
building is under construction and 
the demolition of the old building is

in progress. When people see this, 
they say as to why it is being demo
lished.

Aciuurya Kripalanl (Sitamarhi): It 
m*y be providing employment.

Start A. K. Gopalan: So, as far as
wastage is concerned, there is a lot 
of wastage. What the economy drive 
should be, the Enquiry Committee on 
Corruption in Railways have definitely 
said that What they have said is 
th*t economy drive must be that 
th£re should be no wastage If was
tage is not there and corruption is 
eliminated, there is no reason why 
thsre should be such an economy 
drive where casual labour and others 
who have worked for ten to twelve 
years are dismissed. You pay the 
daily workers only Rs 1]4 or Rs 1|5 
pef day, send them for one or two 
days and then again take them back.

Now I come to the question of 
passenger amenities As far as pas
senger amenities are concerned, here
15 the Report of the Estimates Com- 
mitte which has said as to what are 
the basic amenities that they have 
given to the passengers There was 
a letter dated the 30th August, 1952, 
in which the Railway Board had laid 
down the following minimum passen- 
gef amenities to be provided in 
future at all station* irrespective of 
their status-

Waiting Hall,
Benches,
Su table arrangements for light

ing, waiting hall and booking 
office;

Drinking water supply.
Improved type latrines;
Pucca platform surface,
Proper booking arrangements;
Planting of shady trees

there are the basic amenities and 
the Railway Board has said that 
irrespective of their status these 
must be there in every station. This 
letter of the Railway Board was 
written m August, 1952 We know



2957 Railway Budget— FEBRUARY 25, 1988 General Discussion 2958

[Shri A. K. Gopalan]
how many years have passed since.
At the more important stations, there
are additional amenities. As they
are for important stations, I do not
take them. But as far as all stations
are concerned, I want to know whe
ther after six years these basic
amenities are there—I do not say 
almost all the stations—I want to
know whether even at 50 per cent of
the stations these basic amenities are
there. They are not there. Here it
says about improved type latrines. I
do not mean the improved type of
latrines. There should be latrines in 
a station even if it is not improved.
There are stations where there are
no latrines. Improvement comes only
after having a latrine.

As far as drinking water is con
cerned, in their report the Estimates 
Committee have definitely said that
it is the first thing as far as passenger
amenities are concerned. It is not
only the amenities for passengers but
some other things also are taken.
Suppose, Rs. 1 crore are allowed for
passenger amenities. What are all
the things that come under passenger
amenities? They are—conversion of
metre gauge into broad gauge, fire
fighting equipment at stations and 
sheds, provision of flag stations and
conversion of halts into flag stations.
All these are passenger amenities?
Then, purchasing a machine also can 
be said to be a passenger amenity.
Why not do that also? That is also
for passengers. Passenger amenities
are not converting halts into flag 
stations, purchasing fire-fighting
equipment and conversion of metre
gauge into broad gauge. If these are 
included in passenger amenities then 
certainly there will be no money left
for latrines, drinking water and other
things. Some of the major items of
expenditure on station buildings are 
provided for under these. Hie Esti
mates Committee has definitely
said:

“The Committee strongly feel
that the types of expenditure

‘ and works referred to above

should not have been charged to
the allotment of Rs. S crorea
intended for ‘Passengers and other
Railway Users Amenities'. They
are unable to believe that it was
the intention of either the Con
vention Committees of 1949 or
that of 1954 that the small sum
of Rs. 3 crores should be diverted
to the expenditure on big station 
buildings or on conversion of
one type of station to another or
on conversion of narrow-gauge
line into metre gauge or broad
gauge lines. They are left un
convinced by the argument put
forward by the Railway !Board 
during discussion that these
works, being non-remunerative
and therefore having no financial
justification are Passenger Ameni
ties and should be treated in
accounts as such.”
1 do not know whether, after this 

Estimates Committee’s recommenda
tion, even today these items are also
included as far as the money that
is allotted for passenger amenities is 
concerned.

So, as far as passenger amenities
are concerned, we know that in a 
placc where summer is very severe
there is no platform covering and
where there is rain for six months
In a year—in the South in' Kerala
there arp many places—there is no
platform covering Something can 
be done to avoid the severe sun, but
as far the rains are concerned, special
ly when there is severe rain, when
there is no covering over the plat
form, I do not know what can be
done. For platform covering, drinking
water supply and other amenities
much has been said. The Railway
Board themselves said that within the
next five or six years they would do
it. But as far as basic amenities are
concerned even today at 50 per cent
of the stations this has not been done

The next important point is that
for improving the efficiency and the
production of the Railway, the most
important thing is industrial relations
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and labour welfare. About the in
dustrial relations and labour welfare,
I want to point out to you the 16th 
Labour Conference. There is a code
of discipline. The 16th and the 15th 
Labour Conferences held in New
Delhi in June and in Naini Tal res
pectively formulated certain general
principles in order to ensure disci
pline in industry. It is not only in
the private industry, but it is also 
in the public sector. Sometime back,
some six months back, the Railway
Minister said that as far as the code
of discipline is concerned it does not
concern the Railways. When you ask 
the private industrialists to see that
the code ol discipline is implemented
as far as thp management and the
workers are concerned, I do not know
why in the Railways this code of
discipline is not there. I do not
know whether they have thought
about it afterwards. Certain things
are given there where managements
and unions agree, where manage
ments agree and where unions agree.
Therein it is said that the manage
ment agree not to increase work
loads unless agreed upon or settled
otherwise. That is to say, as far as 
work-load is concerned there must
be a discussion and there must be an 
agreement between the employers
and the employees; then only it can 
be increased. Again, it is said 
there:

“not to support or encourage
any unfair labour practice such 
as (a) interference with the right
of employees to enroll or continue
as union members, (b) discrimi
nation, restraint or coercion
against any employee because
of recognised activity of trade
unions and (c) victimisation of
any employee and abuse of autho
rity in any form;*.
This is very important, because it 

has been said that there must be
some principle about recognition of
unions in the Railways. Even today
the Integral Coach Factory Union
and the Chittaranjan Locomotive
Works Union are not recognised. They
353 LSD>-^

are also affiliated to one or other
Federation of Railwaymen. Not only
that. As far as the Integral Coach
Factory is concerned it is reported
that on each engine they save Rs. 2 
lakhs. Their capacity was 10. 'Riey
have turned out 14 and they can
turn out 14 if raw materials are
made available in time. Therefore,
the total saving will be to the tune
of Rs. 28 lakhs. Why it is that these
unions are not recognised?

As far as recognition of unions is
concerned, in his speech the Minister
said that he is trying for recognition
of unions. That is another matter.
Before that—whether Government
recognises or not—in order that there
may be better relations between em
ployers and employees, in order that
there may be better understanding
between them, why not consider
having joint production committees
and also elected works committees?

Coming to the present situation in 
the Railways, there are reports from
Kharagpur that so many things are
being lost. Stealing is going on in
the wagons. It is said that so many
things are being taken out from the 
Kharagpur workshop. These things 
must be looked into Therefore, why
not have joint production committees
and also elected works committees?
What is the harm?

Then .1 come to labour relations.
What is happening in the Railways
today? I have got many cases here.
Under rule 148 of the Establishment
Code about 20 persons have been dis
missed in the south, and about 40 or
50 people in the north. It is not a 
question of one or two people being
dismissed. Many people have been
dismissed under this rule. Look at 
the way in whichNthey have been
dismissed. I know of a case in the
south where a man was suspended 
for about two years, he was given
half pay, again reinstated and dis
missed after giving him notice under
rule 148 on the next day. What was
the necessity of reinstating him if
there was any case against him? If
there was a case they could have
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straightway filed a case against him.
There is another case of one Shn B
N Dasgupta He was transferred to
some place He went there and 
joined his duties but the next day
he was given an order under rule
148 and dismissed There are reports
that some men of the Railway Pro
tection Force are used for spying rail
way workers and make reports to the
police It is on the basis of reports
received from the police that these
people are driven out As far as the 
Code of discipline is concerned, there 
is a definite rule

“to between actisxas-
justifying immediate discharge
and those where discharge must
be proceeded by a warning, re
primand, suspension or some other
form of disciplinary action and 
to arrange that all such discipli
nary action should be subject to
an appeal through normal grie
vance procedure,”
I can understand disciplinary action 

being taken I can also understand 
that where there is lack of efficiency
certainly there must be some punish
ment If the ground is lack of effi
ciency, this is not the way to do it
He must be a man who had been
working for 10 or 15 years One fine 
morning he is given an envelope
containing a note saymg that his
services are not required and he is
given a month’s salary He does not
know what it is for If there are some
charges against him you can ask him
to answer them Then you can 
punish him saying that he is ineffi
cient You do not do that When 
rule 149 is used on a large scale and 
people are dismissed the workers do
not know what will happen to them 
the next day, what reports will be
made against them It is victimisa
tion and nothing else It is not a 
case of punishment I can under
stand a punishment being given, but
I cannot understand a man who has 
put m years of service being dismis
sed even without his being charge- 
sheeted He is not even told for

what reason his services are being
dispensed with Even if he is told
that he is not given a chance to
answer the charges and prove his in
nocence Thi*, is the way m which
they are dismissed from service

As far as industrial relations are
concerned the most important thing
is that there must be confidence and
understanding It is only with
mutual understanding and co-opera
tion that progress can be made Give
the whole responsibility to the work
ers Let there be joint production
committees and elected works com
mittees Give the responsibility to
them and then ask them to do what* 
ever vou want If that is done, Sir,
there will be no wastage With the 
help of workers wastage and corrup
tion can be eliminated There is no
use of having such economy drives,
there is no need to retrench or drive
out workers You can get every
thing done bv mutual co-operation
and understanding

I now come to the question of pro
vision of quarters and other welfare
measures Even though some money
was spent m the First Plan period,
there were some lapses There are
about two lakh essential staff for
whom no quarters have been pro
vided Only onc-third of the total
number of workers have been pro
vided with quarters

There are cases where rest houses
are not provided for ticket examiners
There is the case of a ticket exa
miner who was prosecuted for taking
bath in a tap at the station He was
prosecuted for causing public nuis
ance There was no rest house where
he could take his bath A ticket
examiner has to move with the pas
sengers and he must be clean He
took h s bath under the tap at the 
station because he had no other place
and he wanted to return to his work
alter s»x hours He was prosecuted
by the police saying that he caused
public nuisance
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There are the people who have to
check ticketless travel. Regarding
ticketless travel, Sir, I only want to
invite the attention of the hon
Minister to a memorial submitted by
the travelling ticket examiners of
Southern Railways. They have cited
certain instances there It is said that 
an Inspector General of Police refused
to let a passenger in the air condi
tioned compartment in which there
was accommodation You know what
the result of the ticket examiner's
complaint will be. It would have
gone against him and not against the 
Inspector General. There are so 
many cases like that. I would only
draw the attention of the Minister to
the memorial submitted by the tra
velling ticket examiners of Southern
Railway where they say how the 
ticket examiners are taken to task 
for doing their duty It is said that 
a ticket examiner was asked to get
down from a second class compart
ment. Recently I pointed out and 
wrote to the Deputy Minister about
a case where the tram was detained
because a ticket examiner objected to
an officer travelling in first class with 
a lady holding a second class ticket
After I pointed this out to the Deputy
Minister, there are now three charges
made against him After I com
plained, three more charges have
come against him There are the old
charges. When I put the complaint
before the Deputy Minister, three
more charges have come against him 
on some other things, that he did this, 
that he did that There were these 
charges before? Why were these 
charges not communicated to him? If
ticketless travel is to end, the ticket
examiners should be encouraged.
Hiey must be given all facilities,
whether Collector or officer or what
ever it is As regards police officers,
it is said in the memo that police
officers travel without tickets. They
are police officers In buses as well
as Railway transport, that is done.
Even if he has a ticket for third class,
he goes to the first class. Suppose a 
ticket examiner catches him. TOhe 
other day a ticket examiner was

caught by a police inspector on some
charge of nuisance for taking bath
As far as ticketless travel is con
cerned, make the ticket examiner bold
enough to come on anybody who goes
without ticket, or who with a second
class ticket goes in the first class.
You must prosecute him If any 
authority is charged he goes to the 
Railway Board or other officer and 
some charges come against him.

As I have pointed out, there should
be amenities to the staff Unless you
give them houses and unless certain
minimum facilities are there, things
cannot be improved As far as rail
way accidents are concerned, I do
not want to go into them I shall only
refer to the figures to show that in 
1951-52, they were 38 and in 1957-58, 
they were 77 As far as deaths are 
concerned they were 219 and they 
have increased to 504. I say long
hours of work should not be enforced
on them Lack of maintenance of
railway track and lack of supply of
stores are the reasons. If accidents
are to be stopped, these things have
to be improved

Passengei amenities, I have already
referred to I want only to point out
one thing In the National Users
Consultative Council which was for
med in the First Parliament, none
from our group was there. We pointed
this out to the Railway Minister. He
took it up Even now, none from our
group is taken in the National Users
Consultative Council I do not know
why it has been done What are the 
reasons9 Even today, we do not
know In the National Users Con
sultative Council, other parties are 
taken We are omitted there I am 
asking the Railway Minister if there
is any special reason for it He may
be able to just say that

There is another danger coming
also I want to point it out. THie 
Ganga Bridge is nearing completion.
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Mr. Speaker: The hon Member 
must leave something to other Mem
bers of his Party

Shri A. K Gopalan: There are
others who have got more things

jfte  Minister of Railways (Shri 
fagjivan Ram). The names of Mem
bers of the Lok Sabha and Rajya 
Sabha for the National Users Con
sultative Committee were given to 
me by the Minister of Parliamentary 
Affairs

Shri A. K Gopalan. It is the
Mimstci of Parliamentary Affairs 
that has chucked us out We under- 
stind it now I am thankful to you

The Mokamch bridge is nearing 
completion The construction was 
over 1 year before There are 20,000 
workers Tw« lakh workmen are 
theie in var.ous bridges When a 
bridge is completed, there is the 
question of providing jobs for these 
people in the new constructions and 
the method to be adopted for that 
I only wanted to point out this thing

As far as. efficiency of the Railways 
is concerned, as far as increase in pro 
duction is concerned, there should be 
a change in the present policy of the 
Railwa> Ministry in dealing with the 
workeis and victimising them and 
also using Rule 148 No employee 
knows what will happen to him He 
is not inteiesied in his work For no 
fault, not understanding his fault, he 
is dismissed There should be an 
elected Works Committee and Joint 
Production Committee, there should 
be stricter co-operation and confidencc 
and understanding between the Minis
try and the employees and there 
should be recognition of as many 
unions as are lecessary and they 
should be given an opportunity to 
discuss for planning and for improv 
mg production and improving effici
ency so that there may be no loss in 
goods traffic as well as passenger 
earnings Also all amenities must be 
there The passengers must be satis
fied that there are all amenities and

they can travel in the trains m con
tort Not only is there over-crowding, 
there is so much of risk Unless this 
is done, the rosy picture that has 
been painted by the Railway Minuter 
saving that goods traffic will improve, 
and amenities will be there, will not 
be a leality The reality today is, the 
people are dissatisfied, the business 
community is dissatisfied, the railway- 
men are dissatisfied It is only the 
Minister and the Railway Board that 
are satisfied I want the Minister to 
consider all these things

Shri Asoka Mehta (Muzaffarpur;
Mr Speaker the Railway Minister 
after he had presented his budget 
ch’ll actensed it as a pedestrian budget 
'when I had an opportunity to talk to 
him about it In echoing this expres
sion of the Prime Minister, I thought 
he was trying to say that the budget 
is something thit needs to be wel
comed It has on the whole, received 
a good reception in the country, m 
the general press as well as m specia
lised economic journals

There are a number of things for 
which the Mimstei deserves our con- 
giatulations foi the way in which he 
has carried 011 the work of the admi
nistration in th< last year But, I 
deplore the note of smugness m his 
spcech and I wish he had the time 
or he will find the time for a deeper 
probr and a fuller analysis In the 
limited time at my disposal, I can 
only offer marginal comments and I 
hope and trust that the Minister will 
try to view them as an effort at this 
kind of a fuller analysis

One of the things for which I would 
like to put my appreciation on record 
is the way in which indigenous pro
duction has been developed for rolling 
stock It is a matter of satisfaction 
to us that increasingly we are becom
ing self-sufficient as far as our require
ments of railway rolling stock is 
concerned But, I feel that our work
shops are being neglected My col
league Shri Goray is going to devote 
more time to the working of work-
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shops. I shall not go into it at this
stage, But, I find that in the three
years of the Second Plan, we have
spent only Rs 24 crores out of Rs 65 
crores that have been allotted for
workshops. Thu is very slow pro
gress There are many things that 
one can say about the workshops
About the delay in equipping the 
woikshops, the Estimates Committee
has drawn attention some years ago
to the heavy load that the workshops
will have to carry in the years to 
come. I am sui prised that while
considerable progress has been made
in othei directions, we are not able
to equip and modernise so as to utilise
the workshops that we have

The Railway Budget, briefly but
significantly focusses attention on our
economic conditions In the Report on 
Indian Railways as well as in the 
handier volume, Indian Railways, a 
couple of pages have been devoted to 
an overall review of economic condi
tions Going through the report one 
finds that passengci traffic had regis
tered a big jump m 1956-57 The
increase was by Rs 8 croics And
then, stagnation has set in I realise
that with our conditions of overcrowd
ing, nothing is to be gained by having
more mcicascd passenger traffic But,
this is an indication that something is 
going wrong There was a big jump,
the jump has petered out not becausc
people are ftightened about ovei
crowding, but because they do not
seem to have the wheiewithal to 
travel The same is the case with
goods traffic The acceleration had 
slowed down In the first three years
of the Plan, the increase m goods
traffic works out to 20 per cent The 
assumption on which wc have been
operating is that over the Plan period,
goods traffic will mciease by 50 per
cent It has not increased These are 
matters for which the Railway Minis
ter is not responsible But, my con
tention is that this stagnation that 
has set in our economic life has made
it possible for the Railways to show
a good record This record should
not be judged independently but
should be judged in conjunction with

the economic stagnation which we, I
hope, are determined to break. There
fore, any kind of smugness on the 
part of the Railway Ministry—may be
the Ministry or the Administration—
may have adverse repercussions in the 
years to come When I analyse the
condition in different zones I find
that between 1954-55 and 1958-59 in
the areas which are covered by the 
Western Railway and the Northern 
Hallway goods traffic earnings have
increased by 76 pei cent, while in the 
Ejstern Railway they have increased
only by 19 per cent Again, this has 
nothing to do with the Railway Minis
try, but here we see that there are 
certain pans of our country which
are stagnating As against the all-
India avtiage of 52 per cent, there
are certain parts where goods traffic 
is picking up very fast It means
economic activities are moving on As
against that there are other parts 
of thr country where there is a 
eiious stagnation A 19 per cent in

crease in four years is something
which ought to make us sit up and 
take notice I personally feel that 
now that the Railwav Minister has 
stalled analysing the economic condi
lions a little greatci attention may bi
given in future reports and a some
what iullei analjsis might be offered
from the point of view of the Rail
ways so that we may be able to judge
the performance of the Railways also
111 the context of the general eco
nomic situation as viewed by the
1 ailways

13 hrs
The next point 1 would like to take 

up is that of operational efficiency
There is no doubt that various indices
suggest that the operational efficiency
has improved at least m certain direc
tions The difficulty is that we have no
fixed cntena by which we can judge
operational efficiency The Estimates 
Committee had listed 16 criteria when 
it discussed this question of opera
tional efficiency I would very much
like the Ministry to give us a definite
list of criteria After all, they have
the technical know-how, and these
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[Shri Asoka Mehta]
criteria should be there from year to
year, and the information should be
given to us. What happens is that 
wherever improvements are there,
those improvements are high-lighted
m the speech of the Railway Minister.
I am sure the Railway Minister is not
interested merely m drawing a glow
ing picture He is interested in this 
House knowing, if not from his speech
at least through the very valuable re
ports that he makes available to us, 
as to what is the real condition It
should not be necessary for us to
go heie and there, probe into this 
report and that report in order to dis
cover what the present state of opera
tional efficiency is There should be
a fixed set of criteria, and we should
know what kind of weight is being
assigned to cach criterion, so that we
are able to judge the over-all position.

I find it frankly v pry difficult to 
judge what the over-ail position is 
because, firstly, full information is not
available Sometimes, as I said, you
have to turn somewhere else I had
to look into another report to find 
out that the engine hours have in
creased more rapidly than the train 
miles and this factor has adversely
affected coal consumption Engine 
hours have increased by 20 2 per cent,
while train miles have increased by
13-2 per cent, and the result has been
that coal consumption has gone up

These are things which have got to 
be brought together and an over-all
picture given, and the Railway Minis
try’s assessment given as to what is 
the position Otherwise, there is a feel
ing that the Railway Minister
is merely trying to give a glowing
picture, trying to get a few boquets.
I do not think the Railway Minister
who is a very senior Minister need
seek boquets, because we are not
here interesting in throwing brickbats
at him Both sides of the House, I 
am sure, are profoundly interested in 
judging and assessing the efficiency of
our Railway administration and seeing
what can be done to improve things,
and I believe the report should be so

drawn up as would make it possible
for us to reach any kind of significant
conclusions.

There is no doubt that there has 
been a certain amount of improve
ment 111 operational efficiency, but as 
against that it must be remembered 
that we have invested Rs. 675 crores
since 1955-56 The question again has 
to be asked whether the improve
ment in efficiency is commensurate
with the investments that we have
made Now again, fairness demands
that I should straightway concede
that the Railways have been starved
m the past, and for a long time even
the necessary reforms, the necessary
reconstruction was neglected, and a 
considerable portion of the amount
that has been spent was needed for
what the administration calls rehabi
litation and reconstruction. It may
not be possible to achieve the ex
pansion that we need in the amount
that we have spent. The much smaller
railway system of the U.K. had to
spend £600 million, te , nearly Rs. 
800 crores, m order to maintain its 
equipment. So, I am fully aware of
the difficulties and handicaps under
which we are operating

Even then. I feel that it is necessary 
that this kind of balancing is made
to know how much of rehabilitation 
still remains to be done, how much of
expansion is taking place and to what
extent operational efficiency is being
adversely affected, if at all, because
we have not completed our task of
rehabilitation It is true that still 30 
per cent of our engines are over-aged,
35 per cent of our coaching stock is 
over-aged These difficulties are 
there, they are obvious, but looking at 
the developments that have taken 
place—again I do not know what base 
year to take—if I take 1939 as the 
base year I find that our capital-at- 
charge has increased by 50 per cent,
but if we take the partition year as 
the base year, then the capital has 
increased by 70 per cent; labour has 
increased by 73 per cent; passenger
traffic by 180 per cent; passenger
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miles by 140 per cent, showing that
the average distance that people
travel is becoming shorter and shorter,
goods traffic by 71 per cent, and ton 
miles by 100 per cent It is necessary
to work out—maybe, the administra
tion has done it, but I cannot find it
anywhere m the reports that are 
given to us—what precisely is tne 
capital-output ratio m railways. This 
is a very important factor not only
today, during the period of rehabili
tation and reconstruction, but also 
for tomorrow when expansion will
become important, because in other
countries of the world there have
been periods when railways have been 
over-utilised and there have been 
periods when they have been under
utilised It has been very rarely that
there is perfect synchronisation, and 
as one who is mtciested m the macro
economic assessment of our develop
ing country, I would very much like
to know in what way the ra lway
administration looks at these pro
blems

The most productive period in rail
way construction and development in 
the USA was between 1897 and 1907 
There the ratio was 2 48 In the 
Soviet Union theie were two periods,
one of over-utilisation and the other
of somewhat optimum use During
the period of ovcr-utilisation, 1928—
32, the ratio was 1 06 per cent, while
in 1936—39 it was 2 04 It is impos
sible for me, on the very meagre data 
that is available, to work out our
capital-output ratio, but I think the
Railway Ministry would gain be
making a mistake if it did not apply
its mind to it now and take the coun
try into confidence These are 
matters on which vague, general
aspirations and soporific talk are not
going to help I believe that this 
ratio is likely to rise, and if the Rail
way Ministry hopes in the Third Plan,
m the Fourth Plan, to have its legiti
mate share of allocation, it has got
to prepare the country from now on,
it has got to go much deeper into
the economics of transport than it has 
cared to do so far The kind of reports

that are given, a» I said, are useful
up to a point, but they are not what
is needed in the context of planned
economy on which we have embarked
If the Railway Mmster does not get
what it wants in future, I say the 
Railway Minister would be mainly
responsible lor, he will pardon my
saying so, the lackadaisical manner
m which he has handled this parti
cular aspect so far I hope he will
not misunderstand me because I have
already paid him tribute where 1 
thought he has earned it

There is no doubt that the perform
ance shows certain improvement, but
in the light of the performances m 
other countries, it is still very poor.
If we look at the daily mileage of
freight locomotives and wagons, we
are where both United States of
America and Russia were in 1926—
30, I bring in these two countries for
comparison, because the conditions
there are somewhat comparable to
those of ours, the railway systems in 
the Western Euiopean countries are 
on an entirely different basis In 
India, for broad gauge, the figure is 
80, that is, engine-miles per day, and 
the wagon-miles per wagon-day is 
47 3 In the United States of America,
in 1926—30 it was 87 9 and the 
wagon-miles per day was 48 2, in
Russia, m 1926, it was 86 4 and 51 
respectively We are at that stage 
toda> Today, m both these coun
tries v,e find that the figures have
mcreased, the engine-miles per day 
are 147 in the USA and 179 m the 
USSR

1311 hrs

[M r D e p u t y - S pea ke r  tn  th e  Choir]
That is, economically speaking, I do
not think we are m the 1926—30 
period, we are definitely in a better
position than the Soviet Union in 
1926-28 Perhaps, we are not full
steam ahead as far as the 1928—30 
period is concerned But the Third
Plan is going to create a situation 

. similar to an upsurge, I hope, and
I would be working for it to the
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[Shri Asoka Mehta]
measure of my strength to see that
we have a fahly sharp acceleration
in our economic efforts, that accelera
tion would demand a new type of
performance from the railways, but
i  do not think our rauway system is 
being geared up to it Between 1957- 
58 and 1958-59 the revenue of the 
railways increased by Rs 14 60 
crores, while the expenditure increas
ed by 10 04 crores In this year, the
increase m freight charge resulted in 
an increase of income to the tune of
Rs 5 crores, which means that we
have eaten into part of the increased
income that wi got out of the increas
ed freight charges

While it is true that the railways
will need higher allocations in future,
it must be realised that if we look at
the country’s economy as a whole, the
public sector has to increase its margin
of profit In an economy where the
public sector is expanding, a consi
derable proportion of the savings has
got to come from the profits that are
made by public enterprises

An Hon. Member: On foodgrains
also

Shri Asoka Mehta: Yes, including
on foodgrains When that question
comes up, I shall try and explain my
position on that also You cannot
have development without tears

Aduurya Kripalani: As if there
are not enough tears now

Shrl Asoka Mehta: I am afraid so, 
there are not There is no possibility
of standing still You either buckle
up and move forward or the forces
of the events will push you into the
mire of stagnation, where not only
there will be tears but blood will be
exacted of you

Therefore, as I was trying to point
out, unless the railways which are
the biggest enterprise in the public
sector, are m a position to increase .
their margin of profit, I do not think

we shall be able to find the internal
resources that are needed for deve
lopment To view anything in an 
isolation, it would be very easy for
me to get up and say there should be
more amenities, better wages, this
advantage and that advantage and 00 
on, it would be a very popular speech,
but I am not interested in any kind
of popularity I am looking at the
dangers and the difficulties that are
there below the horizon, they are
going to come up the horizon, and I
would like to continue the role I have
played, of a Cassandra keeping on 
warning people of the dangers and the
shoals that are ahead, so that we may
not have to facc a shipwreck, so that
we may be foiewaxned and, there
fore forearmed Here, again, 1 feel
that the Railway Ministry likes to
move m smooth and favourable cur
rents and is not willing to prepare
itself for the difficulties that are at 
the comer

I shall net go as far as the Esti
mates Committee has gone when it
sa d that the time and energy spent
on the railways m compiling the
statistics was largely wasted But I 
have a considerable amount of sym
pathy with what the committee has 
stated, and it is sui prising that in 
spite of the veiy serious criticism that 
the Estimates Committee had to offer
and the vanous detailed suggestions
that it had made, so far, no response
has come from the Railway Ministry

For instance, what has been done
about the Thirty-First Report of the
Estimates Committee7 The Estimates 
Committee rightly pointed out that 
i* there was any justification for a 
performance budget as against the 
kind of budget that is put forward
heie, namely a purely financial
budget, that was m the railways It
is now more than probably
ihrce years since this particular
report was made available to the
Mmister I hope that at least the
Minister would enlighten us now as 
to what is coming in the way. 1 b*
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Intimates Committee had said that 
probably a lot of these statistics were
being collected by the Railway Ad
ministration If they are being collect
3d, why are they not being made
available to us in a manner where
it may be possible for us to assess 
the performance and offer our cnti
cism not in the wide general terms ui 
which we tend to do but in a specific
mannei whereby the lailways may
oc benefited as well as the countr> 
may have the advantage9 Then
again, many people had argued when 
we were discussing the nationalisa
tion of insurance, that there should
be more than one corporation, so that 
comparative data would be available
and there would be some kind of
competition Here while we have s > 
many different zonal systems—we
>iave as many 1 s seven or eight zones 
of the railways m India—the informa
tion available is very sketchy It is 
very difficult to find out anything,
only in the Est mates Committee’s 
report was I able to find out how the 
operational effi lency 111 different mat
ters var cs from railway to railway
They ha\e asked m their report wh,
the-.e difference* aie thcrt, only thev 
ccho the answers This kind of infor
mation is necesi iry All that we get
is about broad gauge and metre gauge
and nothing bejond that Theie ar»
these different zones, in certain places
there are crrtam advantages and m 
certain others, there are disadvan
tages Why is it that the progress is 
faster m some zones and slacker m 
some zones' There 1 no reasoi
given anywhere

Take for instance the question of
claims In 1939 the claims hav”
increased eightfold out the amount 01 
money which is paid for *nese claims
has increased a hundredfold, and the 
increase is very much more in the 
North-Eastern Railway There must
be some reason why these things are
happening There must be some ex
planation for this We are merely
told that these things are happening,
but the advantage o! having so man}
different railways, though under the

overall control of the Railway Board
and the Railway Minister, is that we
have some kind of a comparison to go
on, whereby w' can fine out why cee
4 am places are becoming slack, why
there is slack somewhere, how the
slack can be removed, what difficul
ties ansr when ihe-e "la^ks are re
moved, and so on Though this infor
mation is not given to us, I hope that
at lea-.t the Railway Minister goes
through it, and the Railway Board is 
aware of it and they are also not
satisfied with the ‘Max Factored’ pic
ture that is being presented to us for
our benefit

There is a Span sh proverb which
says that there is a constant quarrel
between beauty and chastity I am 
not competent to say anything on that
but I believe there is a constant quar
rel between speed and flow One of
the difficulties that any Railway Ad
ministration faces is that when it
gains in speed, it loses in flow, and 
vice versa Here again, there is very
inadequate information I shall not
take the time of the House by going
into the details of it, but I am sure the
Railway Minister and his technical
staff are very well aware of the
enormous amount of material that
needs to be collected—I do not know
whether it is being collected—to be
processed, to be analysed, to be studi- 
fd in ordei to see how far this pro
blem is being tackled We hardly get
any information in these reports on
this crucial question

The next crucial question on which
there is no information is the rates
of growth m the value of production
with the rates of growth in the freight
traffic This vanes for different in
dustries and for different sectors For
iron and steel, the general situation 
seems to be, in comparable countries,
that there is a curve concave upwards
When it comes to foodgrains, the posi
tion is very different, there has been
a margin of error, plus or minus of
30 per cent or more It is not pos
sible to have any kind of exact rela
tionship between food production and
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food transport. That has been the
experience of other countries. How
are we drawing our graph lor the
future?

There are some who have argued—
I believe the Estimates Committee has 
argued or it may be that someone has 
said it in the Rajya Sabha and I am 
mixing up in my mind—that in future
there will be less and less of food
transport. But these are again prob
lems on which ult mately the Plan
ning Commission will have to be
convinced; and it is not merely con
vincing the Planning Commission, but
of convincing this House and the 
country. And it is on these matters
that I suggest that from time to time
reports need to be produced, if the 
Railway Ministry hopes to carry con
viction. It is a competitive economy
that we have, even a planned eco
nomy is competitive economy Differ
ent sectors claim limited resource*
If this particular sector wants to have
what it considers to be its legitimate
share, it has got to exercise its pres
sure, not pressuio by any lknd of
undesirable methods but the only
leg timate pressure m a planned
economy we are entitled to exercise,
that of logical arguments, presenta
tion of facts and analyses carrying
conviction to the reason of people
concerned There I find there is 
room for a lot of improvement.

The next question—as I said, my
speech is more in the nature of
marginal comments—is that of tra’n- 
ing. Now, it has been pointed out
in the report that there is shortage of
trained people The Railway Admi
nistration is finding it very d'fficult to
recruit trained people indeed That,
of course, is a larger question That
is for the country to see and I hope
the Railway Minister will bring up 
this matter with his other colleagues

I was recently in Indonesia. I was
happily surprised to find the Educa
tion Minister telling me that the
Educat’on Ministry has set up a 
committee of top-level officials of the

Education Ministry, the Ministry of
Commerce and Industry, the Ministry
of Agriculture and the Ministry of
Planning in order to see that there is
max mum co-ordination in the growth
curves of industry and agriculture
and in those of education. I suggest
that the Railway Ministry has to do
something in this direction. But that
is by the way.

Thj Class IV Staff Promotion Com
mittee n̂ their report have revealed
a sad state of affairs 11 lakh railway
employees are illiterate. We are
talking about promotions to people.
When that particular Committee was
appointed, I think the Chairman of
the Railway Board placed before it
a rousing and inspiring vision of the 
man at the lowest rung rising to tne 
highest rank. Well, that is an aspira
tion; that is where we want to move.
But so long as l i  lakh people remain 
illiterate and where there is such 
meagre provision of train'ng, how do
we expect any kind of significant pro
motions to take place’  Of course,
there will be mass pressure, some
people will be moved up here and 
there, there may be nepotism, there
may be people taken up one peck
here or one peck there, but that, to
my mind, is not at all a satisfactory
stats of affairs Over a mill crn people
are employed in this undertaking
The Railway Minister is proud to
claim that one out of every 100 per
sons in India is engaged m the rail
ways in one form or other There
fore, here is a place where some of
these basic things have to be worked
out effectively.

I would like to know what is the
extent of our present need for train
ing, what is the lag. what is the
slack, m training What is the pre
sent capacity for prov ding training
to our people9 In the Plan, Rs. 5 
crores have been set apart over the
whole Plan period for providing train
ing. Is this enough? What use is 
being made of it? Training is a very
important part if we are go;ng to
introduce the concept of social mobi
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lity. My hon friend, Shn A. KL 
Gopalan, waxed eloquent on joint
councils and this and that But with*
out adequate training, without under
standing, merely because people sit
round a table, things do not get very
easily done This is a highly tech
nical problem, joint production,
workers' participation in management,
framing within industry—these are 
all interlinked Anyone who has 
made a study of this problem knows
the number of difficulties that has to
be overcome I am one of those who
would love to see that our country
wrestles with these problems and is 
able to overcome them If it has to 
be done, obviously the whole problem
of training deserves much closer
attention than has been gven, from
the reports that I have before me

Shri Joachim Alva (Kanara)
Within hardly ten years the Hindus
tan Machine Tools Factory has start
ed full scale

Shri Asoka Mehta I am talking of
the ra lways, not of the Hindustan 
Machine Tools Factory

Then the Expert Committee on 
Coal has disclosed a serious position
Again, there is no reference to it here
Here is a committee which was
appointed and which has gone into
th s question It has said, for instance,
that diesehsation particularly of the 
Southern Railway is very important
I have not the time to summarise that 
report but it is a very valuable report
There is no reference to that here
There is no effort, again, to wake up
the country to the difficulties ahead,
the need for diesehsation, the need for
reducing coal consumption, how there
is danger of coal taking more and 
more of the additional capacity that 
we will create We will be like the 
Red Queen in Alice tn Wonderland. 
running faster and faster to be at the 
same spot If we are not to be like
that Red Queen—no reference to my
hon friend, Shn A K Gopalan—it is 
necessary to act betimes The present
good picture that the railways are
able to give is because of the economic

stagnation, that rough patch mto which
we have got We do not want 10 be
m that patch very long We want to
get oui ol that patch We want to
be tull steam ahead And when the
economy gets full steam ahead, if you
hBVe not already prepared the coun
try lor this programme of dieselisauon,
you will find yourselves m consider
ably difficulties

It is necessary for us to start plan- 
nm$ iiom now on of diesel engines
Whfet is being done about it? Again,
it i$ quite possible that inter-minis try
discussions are going on But in a 
democracy, where Parliament is sup
reme it is not enough to have inter- 
ministry discussions, it is necessary to
take, parliament also into confidence
so that slowly an informed public
option emerges on this question

The Report on Indian Railways says
on bage 7

It has been decided not to
“ Uroduce major organisational
changes such as introduction of
divisional sation system where it
dbeb not exist for some tune as
tticy cause serious dislocation of
work and retard the progress of
tfie Plan”

I “ b very happy that this decision has
beeh taken, because on more than one
occasion 1 have been raising thispomt
and saying that constant and frequent
changes, very often of an arbitrary
charactei, ate causing severe difficul
ties But again, I would like to ask
the Railway Minister is it not neces- 
sarV that we should assess the advan
tages and disadvantages of the 
Afferent systems9 Which system is 
usetul where’  We have tried out
various systems Can he not give us 
a ^eport giving an assessment of this
5,0 that n future if any change is 
ma(Je we have some* scales by which
to Judge9 Why must all judgment be
conflned exclusively to his own Bureau
so that he alone knows what is right
and what is wrong and we are here
either to applaud him or to attack
hin\’  Why must he put us in a posi-
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tion where any kind of significant
meeting of minds becomes impossible?
When you have decided not to have
any more changes for the time being,
may I suggest that this is a very good
time for us to assess the various
methods and your giving us a fairly
detailed, comprehensive study which
may enable us to decide the lines of
our progress in future9

I am surprised at the complaint the
Railway Minister has made against
road transport. I have defended the
railways to a considerable extent, blit
I would like to make my position
clear. I do not want the railways to
operate in this country in a seller’s 
market. Experience about this in other
countries has been very disturbing. I
would like to invite the attention of
the Railway Minister to the experience
in the Soviet Union, because it has a 
certain amount of relevance. In the
very informative and penetrating
study Soviet Transportation Policy, it
has been stated on page 128:

“Steel industry and rail-roads,
for example, may both be owned
by the State Yet the respective
interests in the matter of trans
portation may diverge significant
ly. It becomes necessary then to
adjudicate the problems that arise,
and Soviet policy in the last 20 
years has tended to favour the
rail-roads in resolving the issues 
between them and their clients”

These are problems which are going
to come up, and I would not like the
railways, as 1 said, to operate m a 
seller's market If the Railway Min
ister is not just interested in becom
ing the spokesman of his department
but is willing to have a wider outlook,
as I am sure he is, he will not permit
this kind of criticism to be made

In India, road transport is growing,
but as the Railway Minister knows
very well, in the next few years the
danger is that industry and trade will
increasingly develop their own road

tiansport component That is what bag
happened in west European countries.
The manufacturers have their own
what is called ‘C licence trucks’ in
which they carry their goods. That
has happened and I suggest that is a 
thing to be welcomed, not a thing to
be afraid of In West Germany, 81 
per cent of the goods are carried like
that, in UK 82 per cent, in France 87 
per cent and m Belgium 01 per cent.
Unless you want a planned economy
only for the purpose of squeezing out
certain desirable developments to
maintain those who are in position and
power— 1 mean the big railway trans
port—if road transport is to function
efficiently m the context of competi
tion, it may also be state-owned. But
if it is going to be m the context of
competition—competition is not a 
capitalist concept at all—then there is 
not going to be a seller’s market.

The last point I want to make is
about labour. I am very unhappy
about the smug attitude that the
Railway Minister has taken upon this 
question I have very carefully gone
through the award that has been given
by the arbitnatoi that has been appo
inted The INTUC, I am very sorry
to say, has behaved in a manner where
they need to be told where they have
got to get off It is very necessary

I agree with the Railway Minister
that there should be a single union in 
Railways Here is the biggest single
pioject in the public sector. We are
going to be judged by our industrial
lelations in the Railways If the
industrial relations are to be what they
ought to be, there has got to be a 
single union on the Railways How
can we have a single union W’ th a 
dog-in-the-manger policy pursued by
certain interested parties?

There are many things which I could
say on labour My time is up. Maybe
on some other occasion, I will say 
what I have to say. But, I would say
that while I give favourable marks to
the Railway Minister—if he will per-
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mlt me to My that-—on many things,
I would like it to go on record that I
am very much dissatisfied and very
unhappy at the manner in which
things have proceeded, as far as the 
trade union part of his Ministry is 
concerned, as far as the trade union
policy of the Ministry is concerned. I 
hope end trust that in view of the 
very friendly relations that have exist*
ed between me and him, my com
ments that have been made will be
understood in the light in which they
have been made and I hope the res
ponse will be frank and helpful.

Shri Satyendra Narayan Sinba
(Aurangabad—Bihar): Mr. Deputy-
Speaker, Sir, at the outset I wish to
congratulate the Railway Minister for
the candid manner in which he has 
presented the various problems facing
th;s vast organisation of Railways, and 
for the keen awareness be has shown
in tackling these problems. His 
anxiety to improve the railway opera
tion as well as his keen interest in the
welfare of the families of railwavmen
in the country are also commendable.
I fully share the optim’sm that is 
based on the past achievements tint
the Railways will succeed in achieving
the targets Hid down for them during
the Second Plan.

It is a matter of gratification that 
already there is steady progress to
wards self-sufficiency in the manu
facture of steam locomot'ves, wagons
and carriages. The completion of the 
Mokhameh bridge itself is an achieve
ment for which the Railway Adminis
tration can take legitimate pride. It 
’s also hoped that with the opening of
this bridge, a great bottleneck in the
transhipment of goods to North Bihar,
as a result of which that area has 
greatlv suffered, would disaopear.

The Railway Minister has also 
assured the House that the Railways
would bp able to meet the demand
of lifting 162 million tons at the end
of 1960-61. Th* Railway Minister has 
also referred to many other measures
of welfare in auite a confident tone
which is Infectious; and, I am sure the

House will join me in congratulating
him. But there are certain features
which do create disquiet in our minds.

As has already been stated and as 
the figures show, there has been a fall
in revenue both on passenger and on 
goods traffic. The Railway Minister
himself has admitted that the demand
for wagons for goods transport was 
generally slack practically throughout
the country except on the few difficult
lines through which the pressure of
traffic continued. He further stated 
that the decline in traffic is also attri
butable to the diversion of high-rated
traffic to road transport. Then, he said 
that corrective measures are being
studied.

I am sorry that the hon. Minister
has not taken the House into confi
dence as to the causes for this diver
sion to road transport. Is it due tc 
convenience, safety, economy and effi
ciency of road transport? If he ha- 
taken the House into confidence, per
haps, we would hnve been in a bettei
position to make.- our suggestions. As
far as I think, it is because of the
convenience and safety in the transport
of goods and the home delivery
service that private road transport
offers that there is an increasing
demand on this road transport and a 
diversion of traffic from the Railways.
The Railways should not, therefore,
try to throttle it by manipulating
freight etc. On the contrary, if we
want to enter into competition with
them, it is better we pay more atten
tion to efficiency and safety of goods
in transit and also to prevent passable
harassment to users. We should not
resort to measures which will ulti
mately affect our Railways which are 
already showing a downward trend I
feel that it is better now to recognisc
this as an accomplished fact and a 
perennial factor to compete with.

We should readjust our freight
policy as well as the programme of
procurement of wagons etc. It would
have been better if the Railway Min
ister had given the figures of wagons
not utilised in the different zones
during the current year. Perhaps, it
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would Have enabled the House also to
make some constructive suggestions to
the Railway Minister. In this respect,
I shall urge upon the Railway Minister
to adopt some realistic policy and 
approach.

When there is already such a diver
sion to road transport and the goods
traffic on railways is falling, I belive,
a good percentage of the wagons must
hwe remained unutilised We should
take these factors into account in 
entering upon a programme of pro
curement of wagons. In that case, I 
will ask the Railway Minister to tell
us whether it would be realistic to
spend Rs. 10 crores on wagons when
the existing stock is not fully utilised
Why not divert a part of this amount
towards the procurement of passenger
coaches to relieve overcrowding, about
which there has been so much
complaint?

Then, I will come to another aspect
of the Budget, that is, the continuous
increase in working expenses, which
is also causing disquiet in the minds
of the Members of the House. Although
it is true that the trend of working
expenses in a developing economy is 
bound to be upward, the question
naturally arises whether every expan
sion has necessarily to be accompanied
by excessive increase in staff expenses.
What is needed, therefore, is some
kind of job evaluation and a rationa
lisation of workload and wage struc
ture. I am afraid, if the policy of this
continuous increase in personnel and 
overhead expenses continues at the
present rate, it may affect the working
of our nationalised undertaking as an 
enterprise run on sound business lines.

The Railway Minister has assured 
the House that a check on expenditure
continues to be kept. I think it would
have been better if the Railway Min
ister had taken the House into confi
dence as to the measures which he
proposes to take for arresting this 
trend in the upward direction of

expenditure and a fall in the revenues.
I think he should be a little more
communicative on this point. I do
not doubt that he is not alive to the
situation. Yet among other measures
that he may be contemplating he
should see that there is no duplication
of machinery and avoidable waste of
expenditure. I would particularly
mention the instance of the railway
protection force and the security orga
nisation and the vigilance organisa
tion. We have a chief security officer
of the status of a D.I.G. and several
assistant security officers in the rail
way protection force. You have a 
vigilance organisation working as a 
separate entity on each zone. Could
not the chief security officer, with his
valuable experience as a senior police
officer look into this? Personally I
think that vigilance should be placed
under the chief security officer

Shri Rajeadra Singh (Chapra): He 
is still there

Shri Satyendra Narayan Sinha: It
is not there; they are different offi
cers f Interruptions ) 1 am coming
to that At the Railway Board's level
the working of the railway protection
force and the vigilance organisation 
is in charge of a single director. Could
not this unified control be introduced
on the railways themselves? If that
is done I think this will work with
greater co-ordination and also unneces
sary duplication and the machinery
will lead to greater efficiency.

The other point to which I would
like to refer is the top heavy admi
nistration. Every year opinion is 
expressed in this House regarding this.
It is high time that the Railway Min
ister gives his personal attention to
this question. There is no doubt that
the expenditure at the headquarters
is bound to increase with the expan
sion of the entire railway system. But
the question is: whv have so many
managerial posts’  I will give you a
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few instances in the rank of
managerial posts in the Railway
Board. Up to 1955, the secretariat
work in the office of the Railway
Board was managed by a single Secre
tary with the status of a deputy direc
tor and assisted by an assistant sec
retary. Now, you have a high-power- 
ed secretary, assisted by a joint sec
retary and three under secretaries for
the same thing. Again upto 1955, 
there were only five members in the 
Railway Board. Now we have Avp
members including a Chairman and 
five additional members. You have
provided costly private secretaries to
the members with the status of a de
puty director, besides P.As.. Stenos
anrf otfrers. Does it  rerffeeV rihr stnxiWy 
on the part of the administration to
economise? Therefore. I beg the 
Railway Minister to give his personal
attention to this. Whenever any pro
ject is opened we find that there is a 
separate general manager and all 
these other officers and the whole
paraphernalia is set up again. What
is the necescity of having this expand
ed Railway Board at the headquarters
I have already stated that there is 
need of ccrtain rationalisation of work
and workload. The railways are no
doubt recruiting a large number of
engineers and technical staff. The
Minister has told us in his speech that 
about 1500 engineers and engineering
supervisors at various levels have been
working in the various projects in 
connection with the Second Plan.
Presumably these 1500 posts of en
gineers and supervisors have been
created during the last three years of
the Plan period. No one can object
to the recruitment of engineers for an 
organisation like the railways. What
is objectionable is that while recruit
ing engineers for field work, main
tenance of track and other construc
tion work, you actually utilise them 
as establishment and personnel officers 
in the office of the Railway Board and 
in other places. I know quite a few
officers at the headquarters of the
Railway Ministry who started as en
gineers but who were called to work
in the Railway Board as secretary, or

director (establishment) or member
(staff). There is a good deal of shor
tage of technical personnel and tech
nical staff and engineers. Extra hands 

large numbers are being recruited
f<ir the Plan. There are quite a few
engineers working as establishment
officers in the Board's office. It is no
u*e utilising engineers and technical
staff in office tables when they are re
quired in the field. It is not only pub
lic money which is wasted; it is also
wa?tage of technical personnel which
is a major factor responsible for in
efficiency at the highest level.

I will come to the next question 
which my friend Shri D. N. Tiwary
referred to last year also and that is 
with respect to the North Eastern 
Railway. The ease and lethargy with
which the railways move there dis
courages anybody to make use of that
railway For a person who wants to
go from Patna to Muzaffarpur, it re-
QMires all his resoluteness to make up
his mind to cross the Ganges and 
b<tard the train. That takes about
seven hours What amount of man- 
hQurs is lost in this transit? It is for
thc Board member to find out the
cojossal waste which is now being in
dulged in in this way. Despite the
f&bt that this matter was brought to
thfe notice of the Railway Board every
year, nothing seems to have been
dQne so far. Every year when there
is a marriage party, there is a big
rush. The railway staff working there
do not consider it necessary to use a 
little bit of foresight and use more
coaches The result is that there is so
m\ich of over-crowding even in flrst- 
cl%ss compartments that bona fide 
Passengers have also to get down or
thfey do not find any place and are 
sfrnply scared away from using that
railway. I would request the Railway
Minister to do something straightaway 
to improve the position in that rail
way.

Secondly, I want to submit one
matter to the Railway Minister who
fortunately comes from the same 
arfea. I am not saying anything from
any parochial point of view but from
th% point of view of giving employ-
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ment to the local people The Gorakh
pur workshop and the workshop at 
lzatnagar had been doubled m capa
city wfette Samastipur workshop has 
not been looked after Some more 
attention should be paid to the 
Samastipur workshop so that the 
workshop capacity may be increased 
and more people may find employ
ment there With these words, I wish 
well for the railways

Shri Bhagavati (Darrang) Sir, Shn 
Gopalan has said that everybody m 
this country except the Railwaj 
Minister or the members of the Rail- 
way Board is unhappy at the state of 
aftairs at the ta.ilwa.vs I da oat see. 
why such a pessimistic view should 
be taken I feel happy that the Rail
way Minister has stated m his speech 
that steady progress has been made 
to make the country self-sufficient in 
the manufacture of locomotives 
coaches wagons etc It is evident 
from the fact that purchases within 
the country have mu cased by two 
and a half times during the last five 
years ended 31st March 1958 It is 
also a matter of satisfaction that the 
research work at Lucknow and 
Chittaranjan research centres has 
made it no«sible to utilize the indige
nous materials to produce railway 
stores which were traditionally im
ported from abroad I feel these are 
basic requirements on which we can 
depend for improvement of the rail
ways in this country So if there is 
improvement in thi« line, we mav 
feel assured of the future

Then the question of accidents is 
certainly a matter of grave concern 
for all of us in this country In 1957-
58 the total figure of accidents exceed 
ed 0.500 From this figure we can see 
that the situation is very grave We 
are glad that the Railway Board and 
the railway administration are alive 
to this situation and they have taken 
some steps But I would like to say 
that the success of the railway ad
ministration will be judged by the 
devices thev adopt to solve this prob
lem satisfactorily

■fhe Railway Minister has referred 
t0 the housing programrre It is ad- 
nutted on all hands that housing to 
on£ of the very big problems in this 
country not only for the employees of 
thtf Government but also for very 
many people in the country But it is 
st!}! more so for the employees in the 
North-East Frontier Railway, because 
in that railway there are a good num
bed of employees from the displaced 
pefsons from East Bengal Those of 
the Railway Employees who have 
thtfir homes m this country can keep 
th^ir families at home and somehow 
manage to work even if the railways 
ca^not give them accommodation, but 

w.bn. cnnML fwun. Pakistan, as. tft- 
fu^ees and are now emoloyed here 
cannot manage without Railway 
au^rters So it is a very urgent prob
lem especially for them I hope the 
railways will take this into account 
an<l when they allocate funds for 
housing m the North East Frontier 
Hallway they will grant special con* 
cg$sions

j take tfiis opportunity to express 
the thankfulness of the people of 
A.s?am for some of the steps the rail
way administration has taken recent
ly to develop the railway system in 

region Following the creation 
of the North East Frontier Railway 
soi<ie imorovement has been effected 
in the administration and operation 
T h can be seen from the total load
ing Th** total loading has increased 
from four or five per cent to about 21 
oer cent That is something com
mendable

■file Railway Minister has said that 
wofk on the strengthening of the 
As*am lmk over the Brahmaputra 
bridge has also progressed satisfac
torily That i« also a matter of satis
faction for us But I may be per
mitted to say that not much has been 
doi»e yet in that railway for making 
the railway more speedy and also for 
mcfeasmg the passenger amenities In 
speed the trains m Assam region are 
gtul far behind compared to other n il-
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w v> In this country. , Nobody can 
'deny that I wOl-tite one or two 
instances, A train from Tecpur to 
Asmngaon takes about 12 hours to 
■cover a distance of about 100 miles
'This is indeed a wonderful perform
ance! I do not see how people can, in 
these days, like to travel in such 
trains

Then agam, a passenger from Assam
to Calcutta has to travel for two full
days I fear it may be more than that
It is something very absurd I hope
the railway administration will see to
it that the speed is increased m that 
part of the country

There are certain limitations from
which the railways m that region
suffer from These limitations are
because of certain facts I may cite
here some of the individual luggage
packings weighing more than 30 tons, 
■cannot be transported, as the capacity
of the biggest railway crane in the
south bank of the Brahmaputra is S5 
tons only Again, the length of in
dividual packages cannot exceed SO 
feet The maximum overall width of
a consignment is restricted to 10 feet
H ie maximum height of a package
that would be earned at present is 
only eight feet But the dimensions
o f  heavy machines and other things
which are to be carried to the plant
■site in Assam are much higher So,
the industrialist either in the public
sector or in the private sector finds it
difficult to carry machine etc to
Assam So, it has become a handicap
in the way of setting up industries in 
Assam I hope the railway adminis
tration will take steps to raise the
standards of these things in the rail
way system in that region

Then I may be allowed to say that
not an inch of new railway line has
been constructed after Independence
in that part of the country I recog
nize that the Assam link has been
built, but that is only to replace the
old line which ran through Pakistan
I would ask the Railway Minister and
the Railway Board whether it is just
353 (Ai) L S D —«

or not. Even now, there are places
major parts of wane major districts Ilk 
Assam, which have not been bjfeutght 
within the railway map of India. I
am referring to that part tram
Rangapara North to Lakhimpur North
of Assam, which has been totally
neglected and cut off from the railway

btem I would urge upon the rail
way administration to take up some
new lines in Assam in the third Five
Year Plan A  railway line from Garo
Hills to Pandu vta Goalpara is very
essential for the development of the
natural resources in this part We all
know that there are the raw materials
like cement and other natural pro*
ducts in Garo Hills, but nobody goes
there for exploiting the resources it
railway lines are not built Up till
now the Government and the railway
administration have not looked into
this matter The Assam Assembly
has passed two or three resolutions
unanimously to construct these two
lines—one from Rangapara North to
Lakhimpur North and another from
Pandu to Garo Hills via Goalpara. I
hope the Railway Ministry will see its 
way to accept these suggestions.

14 hrs

I may say in this connection that
there are about 100 tea gardens in
between Rangapara and Lakhimpur
North and there are several areas for
procurement of nee and paddy Two
of the most important procurement
centres m Assam fall within this
area One is at Badati and the other
is at Halem. So, this railway will be
of very great help I hope it will
develop that part and also connect the
NEFA areas

Shrt Asoka Mehta said that the rail
way administration has failed to tackle 
the trade union problem satisfactorily
He also complained about the INTUC.
I do not know how far the Ministry is 
responsible for trade union activities
But as far as INTUC is concerned, I
may say that utmost efforts were
made to unite the railway employees
at different levels on the part of the
INTUC I personally know that
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INTUC affiliated tmfonB have tried
their best to unite some different
unions at the State levels, but that has 
not been possible because of the atti
tude taken by the unions Shn A?oka 
Mehta gives lead to. So, I think, he 
has no reason to coniprain against the 
INTUC.

With these words, I conclude.
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Shri D. R. Ctaavan (Karad). Mr
Deputy Speaker, Sir, before entering
into the technicalities of the Railway
Budget, I would like to piace before
the House the regional demands of the
area which I represent Before
coming to that it is necessary to point
out what was stated in the objectives
of the Second Five-Year Plan By
pointing it out I want to emphasise
here the regional disparities that are
there and which it is necessary must
be removed.

While laying down the objectives of
the Plan, it was said that our Second
Five-Year Plan seeks to rebuild rural
India, to lay the foundation of indus
trial progress and to secure to the
greatest possible extent opportunities
for weaker and under-privileged sec
tions of our people and the balanced
development of all parts of the coun
try. It further says*

"Another aspect ot inequalities is 
that of regional disparities. In any
comprehensive plan of development.

it is axiomatic that the special
needs of less developed areas should
receive attention”

The National Development Council
also has recommended that within the 
resources available, every effort
should be made to provide for the
balanced development in different
parts of the country The new Indus
trial Policy Resolution also stresses 
the need for securing the balance m
regional development I lay em
phasis on the last sentence, that is. the 
balanced development of all parts of
the country

Viewed m this context, a careful
study and a close analysis of fhe
Railway plan will reveal that a colos
sal amount of the plan provision of
Rs 1125 5 crores allotted to the Rail
ways under the Sccond Five Year
Plan is being spent m the north on the
pretext—it has been stated by the hon.
Railway Minister in his last year’s 
speech—that the provision of new
lines is confined to such lines as are
required for operational purposes and 
for the new industrial projects This 
stratagem I am afraid, will result m 
stunting and retarding the economic
growth of backward and under
developed regions besides upsetting
the economic equilibrium in the
country

In this connection, I would like to
make *1 reference to the draft mani
festo of the Congress Reform Com
mittee This is a new party that has 
been formed m Madras The mani
festo says

“Industries must be developed on 
a regional basis Backward areas 
must be rapidly industrialised what
ever may be the handicaps There
is a growing feeling m the South,
which is quite justifiable, that it is 
being neglected If more industries 
spring in the North than in the
South, it is not because natural re
sources are far greater there than 
here, but because they in the North
are able to bring greater political
pressure on the Centre than those in
the South"
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Further, on the economic front the
charge is made that the South is neg
lected in Betting up of major Indus
trie). Ample funds are not forth
coming for some of the projects which
ace in the blueprint stage It furthei
•ays-

'I t  is the industrial magnets of
the North that dictate the policy of
the Central Government”
The only object in pointing out

what has been mentioned in the mani
festo ot the Congress Reform Com
mittee is to impress upon the hon
Minister the feeling that is entertain
ed by the people in the South I, of
course, have the same feeling and say 
that the region which I represent,
that is, Marathwada, is also badly
neglected in this respect Let us now
examine whether the charge that has 
been made would be substantiated
against the hon Railway Minister in 
the light of what has been done and 
what is being proposed to be done
during the remaining period of the 
Plan

In this connection, I would like to
refer to the speech of the hon Rail
way Minister (Paras 22. 23, 24 and 25 
on page 11) One will certainly say 
without any hesitation that the
charge that has been made is substan
tial true One thing more If one
looks to the Railway map that has 
been supplied by the Railway Mims
try, what does one find’  The Rail
way map that has been supplied bv
the Railway Ministry will show thdt 
the whole of tho Gangetic belt com
prising Uttar Pradesh, Bihar and 
West Bengal in the north is inter
connected and interwoven by Rail
ways Every village, town and city
has been connected by a network of
railways The percentage of railway
mileage per hundred square miles if
it is calculated, m the north is far
greater than in the south This policy
at dumping the money in the north
if  recklessly pursued without attend
ing to the needs of the less developed
regions, will, I am afraid, have dis
astrous effects on the unity and the

solidarity of the country Besides, it
will enable the north to develop into
an industrial economy and keep the
south m a state of an under-develop- 
ed and backward economy which will
enable the north with its suftetlor in
dustrial economy to rule the south
This is the warning that I am giving
to the hon Railway Minister so that
in future planning at least some of
the demands which have been made
by the people m the south from time- 
to time could be met

Now I come to the regional de
mands which I am going, to place
before the House It is not that these
demands will be immediately taken 
into consideration and are likely to
be included m the remaining period
of the Plan, but my object in placing
them before this House is that in case
it is not possible for the hon Railway
Minister to take some of these de
mands in the remaining period of the
Plan, at least these demands will be
considered during the Third Five-
Year Plan These demands are as 
follows Thece demands have been
placed before the hon Railway
Minister from time to time The peo
ple of Maharashtra have been de
manding the construction of the fol
lowing lines —

The construction of Diva-Dasgaon
railway line m the districts of
Ratnagin and Colaba,

Construction of a new broad
gauge line connecting Latui to Par- 
li-Vaijnath,

Construction of a new broad
gauge line from Amravati to Nar- 
kheda m the Vidarbha areas o f
Maharashtra,

Construction of a new line con
necting Baramati on the Central
Railway to Nira on the Southern
Railway, and

Conversion of the following
lines —

Poona-Miraj-Kolhapur meter
gauge section of the Southern Rail
way into a broad gauge line; and
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Latur-Kurduwadi-Miraj-Kolhapur
seetion from narrow gauge to
broad gauge.

These are some of the outstanding
Immediate demands of the people of
Mwathwada

I am glad that the! hon Railway
Minister has made a reference in his
Budget speech to Diva-Dasgaon line
The hon Railway Minister says that
there is a possibility of construction of
Diva-Dasgaon line He further says
that this is under an active considera
tion of the Government Reference to
a mere possibility certainly creates
doubtB and misgivings m the mind of
a man May I request the hon Rail
way Minister to be a little more defi
nite and positive on this point and
five an assurance that no matter what
happens, this line would be taken up
and included m the Third Five-Year
Plan’  Then the people would be
satisfied

Mr. Deputy-Speaker: If he himself
has some misgivings, how can he
help’

Shri D. R. Chavan: He referred to
the mere possibility

Shri Jadhav (Malegaon) If funds
permit

Shri D B Chavan: In this respect
I would like the hon Railway Minis
ter—he is not here—to remember one
fact

His predecessor, Shn Lai Bahadur
Shastn, when he was in charge of the 
Ministry of Railways visited our side
All the demands that I have ]ust men
tioned were placed before him, and 
when he addressed a meeting there he
assured the people that he would cer
tainly do his best to consider those
demands sympathetically and include
at least some of them m the Second
Plve Year Plan

Sir, the Second Five Year Plan is 
practically coming to an end We are 
practically at the end of the third
year of the Second Five Year Plan
But I am sorry to find that none of

the demands which were placed by
the people of Maharashtra has been
included nor was any step taken to
include any of those demands m the
Second Five Year Plan I would like
the hon Minister to consider the de
mands and at least take up some at
those demands in the Third Five Year
Plan That is what I want to empha
sise

Mr Deputy-Speaker: There are
three Ministers in the Railway
Ministry, not one is present here.

The Deputy Minister of Labour
(Shri Abid All) They have )ust gone
out

Mr. Deputy-Speaker: At least there
ought to be one here I have no
objection The hon Minister is here,
but when there are three Ministers in
the Railway Ministry at least one of
them can find time to remain present
here They ought to be informed of
that

Shri T. B. Vittal Bao (Khammam):
Sir, the way this programme has been
fixed is incorrect There is discussion
on Railway Budget going on in the
other House and here also We could
have had it tomorrow.

Shri D R Chavan: Sir, there are
three Ministers and none is present
here These are the demands that I
am placing before the Minister We
get an occasion only once a year. I
hope at least the Minister who is pre
sent here will note them down

Mr. Deputy-Speaker: That is being
done

Shri Abid Ail: I will pass it on to
him

Shri D R. Chavan: I am glad if he
is doing that

Mr. Deputy-Speaker: Anyhow, one
of the Ministers ought to be present
here They ought to be informed
about it

Shri D. B Chavan. Then, Sir, on
page 14, paragraph 30 of the Minis
ter’s speech there is a reference made
to Kurudwadi-Mira j -Kolhapur line.
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The Minister says that the survey for
thig project is completed I hope this
project will be included m the cons
truction programme very early Fur
ther, I would like to press upon the
Railway Minister the desirability of
extending this line from Kurudwadi
to Purli-Vaijnath

I now come to the electrification
programme that is undertaken by the
Railway Ministry Concernmg the
electrification of lines, I am sorry that
no reference has been made by the
Railway Minister in his Budget speech,
to the extension of electrification on
the Bombay-Delhi main line from
Igatpun to Bhusaval I would like
here to refer the hon Minister who is 
present here to the Railway Minister’s 
speech that was delivered last year on 
17th February, 1958—page 9 There
the Minister has «aid that the exten
sion of electrification on the Bombay-
Delhi main line from Igatpun to
Bhusaval over the busy ghat section
has become an operating necessity I
fail to understand why m this year’s 
budget speech there is no reference
made to Ihe extension of electrification
from Igatpun to Bhusaval which, the
Minister last year said has become an 
operating necessity In view of the 
absence of reference to this electnfica
tion project, may I ask the Railway
Minister what he proposes to do with
regard to this important project9

Then I come to another demand—
Amravati-Narkheda line Concerning
the construction of this line, I would
like to mention that the survey of this 
line was undertaken and completed, I
understand during the British regime
Here I want to request the Railway
Minister to call for the record of this 
survey and examine it, if possible, to
see whether it could be taken up in 
the Third Five Year Plan m view of
the long-standing demand from the
people for the construction of this
line

Next, Sir—this is a very important
demand which I am placing before
the House—is the conversion of Poona-

Miraj -Kolhapur metre gauge section
into broad gauge. Sir, I want to pres* 
upon the Railway Minister the neces
sity and desirability of the conversion
of the Poona-Miraj-Kolhapur metre
gauge section of the Southern Railway
into broad gauge I understand that
the Bombay Government is also press
ing for this The conversion of thu
line is very important and necessary
in view of the fact that lot of deve
lopmental activities are likely to be
generated m the area served by this
line in the near future, as the hydro
electric power that would be generat
ed in the year 1960-61 and made avail
able for rural electrification from
Koyana hydro-electric project will
create immense opportunities for the
development of industries in those
areas Industrial development of this
poverty-stricken area is entirely de
pendent upon this project

There are, Sir, other advantages if
this project is undertaken The
advantages are from otht_r points of
view This will enable Government
to start come of the basic industries
like the fertiliser plant and the alu
minium plant for the location of which
this area is ideally suited I believe,
the Minister is aware of the fact that
there is a plentiful availability of raw
material like bauxite and other things
m tho*c areas If this project is 
undertaken that will accelerate the
programme of industrial develop
ment m the hinterland of Maharash
tra It is very necessary because the
people most of them are poverty- 
stricken, and unlesc some industrial
projects are undertaken and some
thing is done for them there would
not be any employment opportunities
and the standard of living of those
people will not increase These are,
Sir, some of the demands which I
hope the Railway Minister will consi
der carefully and do something to in
clude m the future programme

Then I come to the next point which
is very important and which has been
streesed by every Member in this
House, and that is about corruption In
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the Railways The Railway Minister
hag also stated in his budget speech
that there is rampant corruption on
the Railways The problem of corrup
tion continues as ever before in spite
of the activities of the vigilance or
ganisation and the various preventive
measures adopted by the Railway
Administration to eradicate this evil

I am glad that the Railway Minister
has accepted the established fact that 
there is corruption on the Indian Rail
ways and that he is tackling this prob
lem That is what he has said in his 
speech I am sorry I have to bring to
the notice of Government that corrup
tion is prevalent at a very high level
It is no use catching the minor fry at 
a lower level The top officers can do
positive damage to national interests
in addition lo putting Government to
a loss of money

In this connection, I would like to
point out one or two instances The
Cambata Ftrro Manganese Plant at 
Tumsar Road, I understand has been
sanctioned a siding off a single track
main line which can be considered a 
very dangerous practice from the
point of view of 'afety of passenger
traffic The mam railway station of
Tumsar Road is two miles away and 
the normal thing would have been to
bring the siding from the Tumsar
Station This would have been in 
line with all railway regulations as 
well as safety rules This will save
Cambatas a few lakhs of rupees which
they would have to spend otherwise
This has been done at the cost of a 
dangerous practice and risk to regu
lar passenger traffic

Another thing is, a pump-house at 
Tumsar Road for Cambatas Ferro
Manganese has been sanctioned at the
Bite where the railway pump-house is 
operating This was objected to by
the Railway technical staff and the
Deputy Chief Engineer, South-Eastern
Railway The Railways were
afraid that if considerable
amount of water is pumped away
by Cambata Ferro Manganese Plant,
they will be starved of their supply

which is very essential The engineers
objected to it, but I understand that 
influence was brought against this 
wholesome technical advice ot the
Deputy Chief Engineer of the South-
Eastern Railway

I understand that an ex-Member
and ex-Adviser of the Indian Railway
Board is in the emplo> ment of Messrs
Cambata Ferro Manganese Private
Ltd and it is said that this gentleman
has used his influence to do all these
things It should be taken serious
note of because this siding has been
sanctioned even though it is likely to
caust considerable damage to the
safety of the passengers All these
things are allowed to be done As I
just now mentioned, it is said that
some person m the employ of Cambata
is bringing influence over some of the
persons and the technical advice that
is tendered is being overruled The
crux of the problem is that big officers
of the Railway Board join big firms
and companies with whom they
establish their contacts before retire
ment and then they use their influence
on behalf of the firms m which they
are engaged Therefore I have to
make a suggestion and the suggestion
is that such officers must be asked to
submit the scrutiny of their contract
to the Government before they are
allowed to accept jobs in private firms 
This should be taken note of

There is another instance which is 
very important, of how some inadver
tence on the part of the Railways
creates scope and opportunity for
corruption What happened in this
case was, the District Traffic Super
intendent, North-Eastern Railway,
Fategarh issued a circular letter dated
10-12 55 with regard to clearance of
goods from Fategarh district Under
the circular, clearance of broad gauge
traffic was restricted from Kaimganj
only via Farukhabad instead of the
proper and shorter route, Kanpur,
Hathras, Mathura Later on, another
circular letter dated 16-10 56 was
issued by some one on behalf of and
under the authority of the Chief
Operating Superintendent, North
Eastern Railway, Gorakhpur with
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respect to the booking of goods traffic
between stations on the North Eastern
Beilway. This is a very important
question that I want to place before
the Railway Minister. Hie question
is whether the enforcement of the
scheme under the above two circulars
is strictly in accordance with law. For
that purpose, I would like to refer to
section 54 of the Indian Railways Act.
Section 54 says:

“ (1) Subject to the control of
the Central Government, a rail
way administration may impose
conditions, not inconsistent with
this Act or with any general rule
thereunder, with respect to the
receiving, forwarding or deliver
ing of any animals or goods.

(2) The railway administration
shall keep at each station on its
railway a copy of the conditions
for the time being in force under
sub-section ( 1) at the station, and
shall allow any person to inspect
it free of charge at all reasonable
times.”

This section confers powers on the
railway administration. Railway
administration has been defined in
section 3. It says,

‘ “railways administration” or
“administration”, in the case of a 
railway administered by the Gov
ernment, means the manager of
the railway and includes the Gov
ernment . . '

The question is whether the restric
tions imposed on the traffic and the
circulars which have been issued by
the Traffic Superintendent would be
consistent with the provisions of the
Act and the rules framed thereundei
or they are inconsistent with the Act
and the rules framed thereunder. That
has got to be decided. What has
happened here? This is a very

important point. This section 54 
confers rule-making powers on the
Railway administration. Railway
administration has been defined ia
section 3 and it means the manager or
the Government The question would
be whether the Traffic Superintendent
could issue circulars and regulate that
traffic or restrict the traffic. That is
the point. This was done in 1955 and
it continued till 1958. It may be
argued by the Railway Minister that
these circulars were issued by the
District Traffic Superintendent, but
subsequently sanction was granted by
the Government or by the Railway
Administration. Then, the question
would be, why was the Indian Rail
ways Amending Act passed? That is
the point. The Indian Railways
Amending Act has been passed in
1957. In the Amending Act of 1957 
which came into force in December,
1958, this rationalisation scheme was
adopted. What happens under the
circumstances? If it could be legal
and within the competance of the law
or the rules framed thereunder to
regulate traffic by an ordinary Traffic
Superintendent, what was the neces
sity of passing this Amending Act?
That is the point What happens under
the circumstances? If a route is
diverted or restricted, that creates
ample opportunities, rather a sort of
source of corruption for the Railway
officials I understand that several
representations concerning this
irregularity or illegality were made to
the Railway Administration, including
the Minister. Member? of the Railway
Board and the superior officers con
cerned, but no notice of them was
taken This callous attitude of
indifference on the part of the Rail
ways, may I submit, is responsible for
creating scope for corruption in the
Railway administration? This has got
to be seen I understand that several
representations from 1954 up to the
present time were made, but no notice
has been taken Therefore, this should
be considered.

With these words, I close.
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^T5T  ĝR lftW    ̂   f, *ft

T̂gftRT  ?2Ttar̂T  ^RT I  5#

urr*  <ti jrtw at fasnf
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ĉ fim  <tt  «ft *f?*r

ff  stsj; * srtt j£ iftr sr̂r 

qr* fa qrtfa st $? spî ̂tft *ftr ^
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f  1 ® tr  *tNt 1 ^  =sr%
» w  « f k  f o t ft  # » j£  m P ^ r  f*rcrr « ft r
^ETCT 3 R  Ipl? * ? T * r t f  srrJTT <ft & T fit  

5Rr arr *?ft * f  js r t  ftnnr >mr
«rtr cfrr <r<.q> ^ro?t ^ n f  »rf ift<
^ ^ rr  twstt 1 «w sjNt it
s w *  *z  ?t f t f  % Tir®r «rtr s^ r
^ n f t  x rw & n  s h r  *t 
*rarn? 3nt| Tt -a? ^  sfac
ft ftrot % fe5f q' <^T 5T>I ^sr *rnt 
f  *ft< ft? *rff5n*rf f̂t *§3

few ff ^ f t  «TScfV t  I V*Tt T*fV 
^ftr *<hf ift 'ftg &^r*TRtf 1 ^r#
t fm s w  «p>  ?rtr fsrtfiT n i R
*rff£  1 q ft  *ri^mrf % fesjf t t
«ftk> o t r  ?rtr q r  ? ?  f> rr  ’r r f fT  f a
»Tf W TRrt % fesf f  q ft
%tm vrsx s  ^ h f  *t s ^ q i
tfft? ft f t  ?rff$ I OTTt *TFf? %
f̂ rer̂  irf tp t  JTft f> *ra?aT 1

W'fl't HHw f̂ T qf <5*r ^TRI 
irtr <+?l'5ir«  vis srtkt % fir^
?pri^ «pt#  r̂sPr vr sr^sr | *fk #
*IT*t ^ ft  vg t t  I ?Kf5T? 3*r arsff
# ?ft «ptf ?RrTt-B ftcft I

m fvrct «rs w ro  % ^
vr snp*r ftJn^rf^  i ^ e f t

5 f% «rrc*flr nrrft if ^ r t t  t  *S
?ft ^  «T̂ f «n 1 %Ppst faw
eir? r̂ xrtr *n ff jrf % fir? frurf wtstt 
wra»ft ’mrarr | ??ft en f l^ r w  ^  vft 
qrf f?rr« v t  » w f 7T ft^ft ^Tff^ tftx
^ n ft  ^«Frr 1

Vft ?R5 ^  firTRr f'T 3  srrfrrfr
w i w r t  % tfinrf % flrJ w  sfhr

*P1 ^  f  3  5T ^ ^  itTT

fa iTTT JSJTRS «P̂  fa  ^  ft?
«Ak qr ^hrr % 1 w  ^r<r
sfft̂  ^nrr | 1 ?rrq^> ant
»f * t  «rr^ ?̂>

ft?  ^TT J fft  5 MT 1

^t wrqtft ?hfhr i  *  ?ft *rar *r?%
f t  ? ^ ft  5 1 ^ ft?7 «rrqirt <r? 

%«nT ^TffT ft? 3Tf «Tf VTTJrrt %
^  * r  m l  eft <SN? st«i? «rr¥ i 
^  ^ r  | ft? 3*ror art r̂Pnrr f>ft i '
#  ih ? 5rcf ^ ^ t#  Ir^tsr^^flffTeff i 
T& ^  *n t̂><t j? m * m  m ? f*r
•PT «RIT TfcTT ^ I ^  *lT*ft ^  St
f5T *r*n: m ft  | rfrx wrwm
j f ?t qpft «rraT | *frc tfter f̂t*r 
r̂rcft | wtr frnpnft f t  r̂rcft 1 1

€ t if  <TT qp5T?R ^f> £5 tffst I

?nq^ «f^r ft? f»r^ nrf»Tf h ?r
ST>rre f  5TI¥J 5TTT§ | i *pn
W T  f l l W l  U f  *TTfJT t  ft?  flTT% 7 #

aft? Ir ^  ^ ft f  i fta ift A
JFsrf srr Tft «ft i t t  f « r r  ^  ^7 
m X  'TOT 5J«r ^ f t  |HT I 'TftTTq- JTf 

l?rr ft? »j£ ir̂ ?PT f t  w r  *rk
5T ^(flK f t  »RT I W  w  5T»f

r̂ v n  7 #  «fh: * w  «Pf m
^t WT <SnRT I

ft iT  * p ft  t f^ s n :  f t ? 5Tt %  art

«ft f¥  TR5t #  «Rft f t  »pft I ft*l
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[  $*ff * rP w  qrŜ r ]
* t  a t  « r n w ft  »reft ansnft |  f a r *  

q r t f t ,  t r t  v t  aratfr i 
T » f a t  5 m  * p r r r  % ft? farcr im
s n i t  ft »n<t szsrr q *  « n t  5ft »is
s w * *  fta r  t v  *T5 ^ r  f^r*rr
*Tt fa  m  *ftar ?St»F t  *H sift «

15 brs.

!MiM,i  ^ s n ft  q r  tpr *ftr  $Pr*n 
5TT JJWWT fcTRT
arprr | fa  *r? f*r w  *rw ^rMt, *ftr

P C F  j j n ^ 4f ^ ^ 7|V  j r r f ? . *
^ fa  »nrfft qft <wt ^rr i ftrr
i m r  fa 5 ft*rrq% *T3TfT
sF^rrt q r  ftft $ t  ^ftrsnr qft «n ^ t

•5T*T «R ft I  | qftf l^ r * * [  «FT *TTS
tctmt *rnraT |, qftf q v  w  *mr?rr 
t  %ftx v n x  qftnn: ^  qrar f  g  r o
wtm | «frc avcfto ^ | ?it 3t
’fwt *tfi% f  «fa: «flr inryc

tft  t xnrx s fa  * f t *
^ t  ?rt T f a t  % f a t  «nq% v$r^r
* T *  t  * l f t  t  ^  T f a t  % f a t
55*n Tl st ^tu t, t p t  ^ t*tt qfaarr % %ft 
$  i eft ftrr eft ^  5f^rr ^ fa
^  » m %  3rt *T » T JT  t  ^  *TT? 5fts t  I

*ft»r fas  err? ft arc* t  stt
$ iflr ̂ snfqrct ftqft%sra% t » *nq% 
^ r  t j s r a  % *m *n$t x^
f  i aft «rm r szto % vttx
aft <tpt%  arra- 5 t  w r

t  1 4  ^ r a t  ^ f a  * ? s r  q r  *§5T 
% ftrarft T^t ft &srat * 1̂

il, 1  *13*  t ^ r  *1%
£, *ftrtftsrfcrft?ft*rT§ftti 

?ft ft^r rtar smft smft T^?ft ^ 
^ r f a t  ^?r ^r?r ^t ^  qm  m
arnrr | fv  qm fapz | ^
f^ ^ r qw | 1 «wt «nq% ^Hr

% » 4 ^ » 0  «n[ ^ r  ’  irwpr
ftcTT | ^ « n ^  »ft% Tf?T f  « i k

ft? ^ f t  ait ^ r t t  | ’■w* «5t 1

u n r  ^Rqrrc i t  «qfr?r % «F![ T f t  |  f r  
tarr ÊTT ^THT =arTfft wftK 9T-
m  q5t q^?ft 1 is ftR  
«rrq% s n h r n t w  ^ i f t ^ t * r W
« k  W i R | i TT 5JWR ?t, »nc 
f̂tar *i l̂ ^l»fl ■<iif̂ ‘4 1

1 1 w«?t fq^T 1 1  » m  w t WM' t̂ 
*n«nr ^ far spri t  ^tht ^ ftt

J^V f  Srfk 3ffT t  *f^t *?Rt f
q r  ^ q rf^ T t % «ft# % f a t  ^  a t  q rft 
v t  ift s^nr ?^t ^ r r  ^ i « rm r
«^rr ^m \  n ft fftr q n t fa^mT 
STft 5ft vfERX qiTT ^  I 5ft %rTWt 
*n? ^tvi (̂ft ^g^t ^ if^ t i

m q t vt i t *  «rar?^r
% f a t  fa w  fasr 3ft?r ^ n t  f ,
5TT?̂  aft̂ r, ?r?rf afftr, enfsr i qr*g
r m  iJ3 > % «i*4 ftxtv »r̂ t ^trr
^TlfgT i ^  ft ft  %
^ r r  *Tf?t i q ^ 5  Jm  « r ^ r  ^
| r̂ F ^  ?T^T ?T5t ^ t t  i A ^ n ft
 ̂ fti TOHf ^t *PJ5T d i

^  TT^T qr «TRft f  I ^ T T
% WFr •nXCT ,JflH STF ?{ldl ^ I 
■*T*5TTT ft f3 ^ t  q>T TÎ TT Tf<9
q>r | i * t r  w t  r̂*ft aft qzr xftr
qmft qmft 5ft?r «T2T 5R? ?nr STRTT | I 
tj^T qjft ^TT “STTf̂ t I tp? %
y t ^ rr^ R  ft sftrt fp n  *n f? t  i aft 
|fr t r  ft srrat | ^ W r i> ptt ^T fft 1 

3ft <£tqr ?nra ft W5ft ^ ^ w t  «rjf
itq^T ^ rf?t 1 m x  f  f^
*n jtr  q r  i t v  w ?  ft( i f ^ v  +41 v i f t
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ift f*T HT arnft |
*nrr *r$xr ^  *rnt ^rvt 'Jpt? 3pt$ 

fi w T  grraT $  « ftx  $  s m ft 
| 1 * *  S* $*** wwrf & |
a t  «rg « P ^ t $  f a  >w t  v * ,  ? *r » r « x r
?rv ?ft t o t  % *mfr Tf^r ^ |,
qx *rnt ?fr spr ^*fat fw r^r
?nft ^ t  1

f t  *r t x  * f t  f t i -+ R 5 f ^  
q w  «rnrV I  f a  apr arrat |  q x
UT*T% ^ l 4! li fo l  % fViH <;<«(|mi Vt

w r  % f^nr v iq*H rn|t <.<sii 
arRTT I 3 *fa jplf 5Ftef>- JT̂ t
w?nft 1 i^ppt q fm w  ^ | fa
*H*i HIT ^T 'dM̂ Vl *nft q>X o<t>9 I
jfrsr^r f ?  gret ret m iPhi y x t  | sf̂ r 
$ *f a t  ? *  sjtert e t? t q x  t ft
j x t  BEfpr w r r  =50%^ 1 * n f a x
f t f  T& ft*  3 <ft 3R ^  Sfpfr | 
sramft 3r h  n  » m  *pftt t  1 *nq%

^ r r f t  w  5Rq> w t &m
%t fa  aw | ?ft pftr

tsr# ^rftnr ?ft sro ?tpt srtot
« t r  sftx ?n<nft % frrc r̂text tfr ft ft
^ r fp  <nfa ?#ft f t  frpr
q>t ^X + <*1 % f̂ PT *T3 T̂ 3TT Xift

5TT5T 4glg~< 3ft ^5̂  *pft ^
^T 3R  ^  STFT7?  ?TW «T rft
>3*fat «(ci I *11 *TT fa  ?TFP  ̂ % TFT j(t
tjq» *rrar ^ f r̂crct qit i t h  % fa*r

5tT5*T q R  q>X«T %  fe^TTT *hlC 
« f t T T R 3 T ^ t i  ^ f ^ ^ r « r r f a
W  %■ h u h  <Ft q R  *rr%

•T̂ t t fa f , 5TTT ĉT ^ I
*T | ? p r 5 #  1 1 ^ t  q r
tfĥ R f?R ?Wr 1 ^ rq x ?ftx
v t <  x t o t  1 1 « m  * P ^  sft»TR f t ,  
*rrf«Rfir «5t «rT=fr w r r f t ^ s m r ^ t
jit % r^an*rT ?> ?ft ^ *ftw  t t
353 (A i) LSD—7

* m X  OTTVT 3TRT ^ T T  t  I ^

«n^r qR  «f?% q v  ?t
w r m  q?T ^  w t  t  » &  J r d  
fiRcft t  ftp ^T% fW  *fr ^  XWTT 
ftw f?H T  ^ r r f^ - I

^5% ?RT8IT JT ^  WTijcft 
f f a  3rar qrvfr snq s r f H T ^  s r k ,

Z7T# fT  faVR T T T  ?ft VPTVt «TRT- 

qm % vt ^ejm î%<) fa  *T̂ r 
q x  q im  %  'Jt in v r  ^ r  h t  x p r t t  ^  
m f a  w i q s f t ^ r r ^ ^  « r r f w t t qT^ft*

1 i»r «p rr  & tt t
qrr i ^ g^iH ^ ctt ^  ? rrrr

|  eft w  ?T?r w  s j h  «n q %  
^ n x t  Hft ^ x t fa  *r̂ r q>T qrfV 
#%  ?ftx ^ <m m RT %
^TrT ^RTt spt |̂cT dVcOq> | I
sttt qnr ^
^ r f  fti+ w d  |  ^fa *r qr?ft «pt 
< iw i ^ r^ x  f?Riraf ftra %  ^ > .1  apt 
?jq^ftq> *t 1

qrf^rnr ^ z x  q^rf q ^  ftnr?
^  sifi l̂ T̂rTT X̂ TT ^ 5fWt Tt
^=nr v r ftn r  q x  + «r'«ii qsrrr ^  1 
^ spnft^Txnr 3ft *r t̂ ?w
«û fft ^ fa  t  i»?r=rr-f> qrx^ «nt
m ftrtft fsn^RR vRifr vt mfa
?TTfa 5*T ^ f a t  *RTT f a  fa^T ? R 5

?T ^TTT XR̂ TT PW5T T̂VeTT | <ftx 
?fHt ¥t cRSftifi ^X ^  ^ I

x n f a x  f f  #  ? n q ^r ®n?r ^  trfVx 
TRT 5R*F r^M , ^r^ft g 1 fn>vf, 
art fa  ^  *FX f ,  |̂ sr #  wr'.
f  sftx ?ftn t ^ v k  « t o t t

|  f a  q r a  ^  f t  f t *  q ? r  ^  ^
X |  ^  I ^  vftif f5(*TT ( S R t  ^HfiX T X T  
5  I %FR t  fbp? ^  «PT f t  *mf,
eft >ft ^ t  w h  ^ it  
w tfa  t  ’TXt̂  HRftwf Tt ’RTTT I  |
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ppfr qftffPT q&r]

n r f  % *rrr-*nft fWt % im t
f  i f f f  w  v t f  tw it fronw r

i * p tt  w w h w i f t  it
STTT W  VT STW^ Vr^lT

M T f^  I

Ijft «miT $ f r  ^  W 5 R  *T
«W «TT f^MTT ^*TT SpT
w w m l $5T ^ I T  I

Shri Bancshi Thaknr (Tnpura—
Reserved—Sch Tribes) Mr Deputy
Speaker, Sir, in matters of develop
ment and progress in the railway
sector in India, the Railway Ministry
is trying its best to reach the target
The number of running trams has 
been made to increase (Interruption)
What is that interruption’

Mr Deputy-Speaker: An interrup
tion that does not reach the hon
Member is not intended for him He
should not care for that

Bbrl Bangshl Thakur: The number
of running trains has been made to
increase, and the installation of new
railway lines has been and is being
made Workshops and loco-workshops
have been established, and our boys
are getting training in those work
shops in large numbers The Railway
Administration is trying its best to
give more facilities to all the travel
lers ot all the classes So, all these
prove that India is also not lagging
behind in the railway sector in com
parison with the other countries of the
world. Of course, there are some
drawbacks, and I hope that the Rail
way Ministry will take steps to
remedy all these

Now, let me say something about
the railway lines in Tripura So, at 
last the people of Tripura have
heard the long-chenshed proclamation,
though after a decade, that Tnpura
will have a link railway line So, let
me convey my thanks to the hon
Railway Minister for the mention he
has made in his speech at the time of
introducing the Railway Budget for

1959-60 regarding the possibilities of
construction of the Patharkandi-
Dharmanagar link railway line But
what has led me to surprise is that I
do not find any word of surety in his
speech m this regard Moreover, there
is no indication as to when this line
will be constructed It is needless to
say again and again about Tripura’s 
unspeakable transport difficulty,
which the people of Tnpura have been
suffering from since the achievement
of Independence

The Tnpura of pre-Independence
days used to enjoy the facilities of
travelling by Tails, by boats and by
air freely But, after the Partition,
she is nearly surrounded by Pakistan
So, she has been made to surrender all
the facilities of the above description
except that relating to air, which
alone cannot cope with the situation
created by the gigantic constructions
demanded by upto-date development
and progress So her development and
progress are being hampered m every
field and the result is that the people
are to undergo unbearable hardship 
in every walk of their life

I do not say that no development
works have been done in Tripura so 
far Of course, works have been done
but those works are unproductive
constructions, unproductive in the
sense that as soon as the constructions
of roads, bridges and buildings are
finished, the labourers are thrown out
of employment, Not only that, as 
those constructions are, by their
nature of unproductive economy, they
do not help Government to lessen the
burden so far as economic develop
ment is concerned Only productive
constructions, that is, constructions of
productive economy, such as establish
ment of industries of various descnp- 
tions can help the Government m
solving all the problems permanently
Of course, the Government is also
concentrating its attention in that
direction But so long as the link and
the inland railway hnes are not
constructed in Tnpura, no industry
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can be started, and if no industry is 
started*, all the problems will remain 
unsolved, in Tnpura.

I want to discuss the difficulties of
the producers of Tripura with conc
reste facts and figures Under the
present arrangement, if one maund of
jute or cotton or oilseeds is to be
exported from Sabroom, situated at 
tile southern-most extremity of
Tnpura, to Calcutta, it has to be load
ed in a truck or a lorry which has to
run about 100 miles from Sabroom to
Agarfala, and another 6 miles to 
Akhara What will be the transport
charge7 It will be nearly Rs 7 Prom
Akhara to Calcutta, the Pakistan Rail
way will charge about Rs 2-10 So
altogether the transport charge will be
more than Rs 9 per maund If the 
products of other divisions of Tnpura
are to be exported m this way, thev
will share the same fa*e, of course
the transport charge will vary
according to the distance from p’ are 
to place

We have road m one of the 
Calcutta dailies that the cost of
production of jute per maund is Rs 19 
What is the market price at present m 
Tnpura of jute’  Rs 8—Rs 12 So 
it is far below the cost of production
If this one maund of jute is carried by
railway from Sabroom to Agartala it 
will cost less than Re 1 So the trans
port charge will amount to, say
Rs 3-10 upto Calcutta So deducting
the transport charge upto Calcutta
the producers can get Rs 6 more per
maund

I should like to mention about the 
scheme concerning rehabilitation at 
Raima Saima It was planned that the
hillocks in Raima Saima area would
be levelled down with the help of
bull-dozers and m this way some
80,000 acres of land could be found for
rehabilitating one lakh persons that
is, 20,000 families But that could not
he matenalised because bull-dozers
cannot be lifted by air and the semi
permanent bridges could not bear the 
heavy burden of the same So the 
scheme was abandoned Had there 
been a railway in Tnpura, the scheme
o f the Government could have been

translated into actam long ago Had
there been a railway in- Tripura, the
transport of food amounting to about
one lakh ton supplied by the Govern
ment of India from 1956 onwaads
would have been very easy, the
present carrying cost would have been
substantially reduced, the time would
have been much shortened and 
wastage and damage avoided

What is the problem of Tripura"* 
The problem of Tnpura is the
establishment of industries But with
out railway lines in Tnpura, no mdus
try can be started there So the pro
blem will remain unsolved Under
the circumstances, allow me to
demand that the link rail hne6 from
Patharkandi to Dharmanagar and
the inland rail lines from Dharmana
gar to Sabroom should be constructed
within the first year of the Third Plan
and during the Third Plan period
respectively

Shri Shankaraiya (Mysore) I wish
to congratulate the Railway Ministry
on the all-round development they
have shown in the production of loco- 
motivts and wagons, mechanical
equipment, putting more railways
in operation on several lines and pro-
\ idmg of amenities The improvement
m the manufacture of locomotives has 
made the country more and more self
reliant and less and less dependent on
foreign countries Taking into view
the. progress we are going to make m
the two remaining years of the Second
Plan and the Industrial progress that
is to be made in view of the Third
Plan penod, the progress that has 
been made has to be greatly intensifi
ed and accelerated and it has to be
seen that w< are more fit and com
petent to manufacture and meet all
the needs of the country Therefore,
I wish to state that more intense
action should be taken to produce and 
improve these things

Regarding operational efficiency, 1 
wish to say- a few words No doubt,
there has been an all-round efBcieaey
taking the general picture m wnr.
But if we take into account the func
tioning in the several lmes and when
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[Shri Shankaraiya]
we come to the Southern Railway, I
will have to paint a different picture.
But speaking generally, operational
efficiency as a whole in the country
has Increased. But there is a tendency
now, on account of the several
accidents and the criticism that has 
been levelled both in Parliament and 
elsewhere, for the officers, particularly
on the engineering and traffic sections,
not to take the risk of taking decisions
on the spot quickly. They are trying
to shift the responsibility on to their
superior officers. Unless and until
local officers take the responsibility of
quick decisions, efficiency will not be
there. Many of the works or quick
turnover or efficiency has lagged on 
account of decisions not being taken 
quickly. So I would suggest to the 
Railway Board that they should insist 
on local officers taking responsibility,
because if they try to shirk and wait
for the orders of their superior
officers who are in distant places, the 
public will be put to inconvenience,
the work will suffer, the trains will
have to run late and so many other
inconceivable consequences would
flow.

Therefore, though the Railway
Board have come to the conclusion
that they are not going to further
reorganise the divisions, I would
still insist that the divisions be so 
organised that each division would be
confining itself to less than 1000 miles,
and greater responsibility and greater
powers be given to these divisional
officers and it is seen that efficiency is 
maintained. If this reorganisation is 
introduced in the administration and 
working of the railways, I think we
will improve a good deal and the
public will be greatly benefited, as the 
trains can be run more efficiently.

Another point is about the Railway
Act. There have been a several rules 
Subsidiary Rules. There is a Railway
Act There have been a several rules
and subsidiary rules operating. One
hon. member just now referred to
orders that are issued under the
subsidiary rules for inspection etc. by
the Traffic Manager and others. These

rules and subsidiary rules are not
common in all the Railways—in the
different zones. I do not know why
there should be such a difference. An
attempt was made to make uniform
rules and subsidiary rules for all the
Railways. This, particularly, hampers
work when there is mutual transfer
from one Railway to another. Officers
will not be knowing the local rules
and subsidiary rules of the other
Railways and the public will be put
to great inconvenience by different
interpretations. This was considered
by the Ministry and they promised to
introduce common rules and sub
sidiary rules. But, I do not know how
far it has been effected. This will also
lead to greater efficiency in the
running of the Railways. I hope the
Ministry will look into this matter.

As regards new lines I must con
gratulate the hon’ble Minister for he
has mentioned in his speech the
Hasan-Mangalore line. He has stated 
that the possibility of constructing this
Mangalore-Hasan line will be taken 
into consideration. It is no doubt a 
gratifying thing. In view of the
pressing need for this railway line
and the greater necessity of this 
because of the development of the
port of Mansalore on the western
coast in the Mysore State, this has to
be taken immediately and precedence
should be given to it. This is an 
under-developed arpa in the western
coast which exports so much of
manganese and iron ore and many
other things to foreign countries and 
also the west coast products such as 
cashew nuts, pepper and coffee. All
these have to be transported quickly
and they are earning a lot o f forrtgn
exchange When so much of foreign
exchange is being earned by manv of
these articles grown in the western
area, prioritv should be given to it.
And, I hope the hon. Minister will see
that this line is constructed within
these two years, that is within the
Second Plan period itself.

Shri D. C. Sharon (GriiTflaspur): 
Why not earlier?
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Shri Shmnkaraiya: I want it urgent
ly; that la why I am pleading for this.

Then, I am sorry to note that no
mention has been made about the
Satyamangalam section. There is a
link that has to be connected from
Chamarajanagar to the Coimbatore
line, covering a distance of about 75 
to 80 miles. The cry has been there
for the last 50 years. The foreign
Railways operating then, the S.I. and
M.S.M. Railways would not allow the
State Government to have this
connection. Now that the Railways
have been integrated and we have an 
Indian Railway system, this connec
tion should be undertaken. If I may
say so, when Shri Gopalaswamy
Ayyangar was the Minister of Rail
ways he promised to undertake it;
and my information is that he had
already ordered its construction. I do
not know what happened to it. The
matter has been agitated by the
people; the work has not commenced
and it has been shelved.

Recently, when the hon. Minister
visited Mysore, the people of Mysore
gave a representation and he knew
the intensity of the agitation that is 
going on and the dissatisfaction and
disappointment that the people have
been feeling in that particular area.
Since the matter has been pending for
a long time, I hope the hon. Minister
will give due consideration to that
and see that it is implemented at least
in the Third Plan.

If I remember aright, the hon.
Minister while replying to the Budget
Debate last year, mentioned that he
would give serious consideration to
this problem when the 90 million
doller loan from America would be
drawn. Not that some amount out of
that the 90 million dollar loan would
be spent there; but that would relieve
the Ministry of some of the general
funds for construction of fresh lines.
That 90 million dollar loan has been
drawn; and, over and above that,
some other loans have also been
taken. They have been enumerated
on page 14 of the Budget speech.

“As the House is aware, we
have since been able to obtain • 
further loan of 85 million dollars
from the World Bank."

“Apart from these loans, assis
tance has also been received under
the Indo-American Technical Co
operation Programme and the
Colombo Plan."
So, when assistance has come and

when a promise was made that this
line would be given due consideration,
I am sorry to find that no mention has
been made about it in the report; and
it is very disappointing to us. I hope
the hon. Minister will not give any
further room for disappointment and
will consider the matter favourably.

Coming to the Southern Railways,
I have many points to state. I do not
know what is wrong with this
Southern Railway or the southern
zone. It has been disappointing in
many ways. While all the other zones
have been working at a profit and
providing more amenities the
Southern Railway has been running
at a loss of Rs. 6 crores a year. I do
not know the reason for it.

One reason that has been attributed 
is that the cost of coal has increased
and that has resulted in the increase
in the loss to the extent of Rs. 3 
crores. Except the explanation,
nobody knows whether it is a fact or
not. This requires a deep probe into
the matter. This Southern Railway
was running profitably during the
company days and the Mysore State
Railways was also running profitably;
and I do not know why the Southern
Railway is incurring a loss of Rs. 6 
crores a year. It is not a small
matter; it is not a small sum. The
matter has to be enquired into and
proper reasons have to be found as 
to where the defect lies and must be
remedied.

Coming to the question of facilities
that have been provided in the
Southern Railway, particularly in the
Mysore area, I would say this, As you
know, Bangalore is a big city and It
has industrially developed. Its popula
tion is more than double and there h u
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[Shn flbaskam ij*]
been an influx of ’population to a very
great extent 'There is a floating
population of nearly a lakh every
day

An Hon. Member: One lakh every
day’

Shri Shankaraiya. Yes, there are
nearly 100 trains and hundred of
buses coming into and leaving out of
Bangalore It is a business centre and 
many industries have been started 
there

Mr. Deputy-Speaker: Most of them
must be travelling without tickets'

Shri ’Shankcratya The Southern
Railway is not competent enough to
tackle if it were to be true

Shri Dasanpa (Bangalore) Not in 
Mysore State, Sir

Mr Deputy-Speaker If the Mysore
people have no other reason to
advance for the loss that the Railwa> 
is incurring

Skri Sasappa. Mysore was really
earning Rs 80 lakhs t*ver> year
before integration

Shri Shankaraiya. The railway
stations have not been improved, they 
are the same as before I may bring
to the notice of the hon Minister that
there are about 6 to 8 trams leaving
Bangalore every day towards the
Mysore side and they have no over
head shelter All the train formations
will be m the open, exposed to sun, 
ram and all that There has been no
overhead water supply when so man\ 
people are going there

Lastly, I would like to bring to the 
hon Minister's notice one fact which
is disquieting to the minds of the 
Members of Parliament from Mysore
and also the people of Mysore 1 refer
to the TJiscrmunatory treatment meted
out to the ex-Mysore railway officers
If we take into consideration how
these people are being discriminated
against, how they have been super
seded, we will realise how it is not
only a question of tolerating it but it
is a question of exasperation too, as 
to how it is being practised

I would give only one instance. 1
may recall that there was a good
deal of agitation in 1950 when the
integration took place Some of the
Mysore officers who were gazetted
officers lost their grades and had to
come into grade III or IV and those
who were then included in the class
I and II grades have smce been dis
criminated against and people from
SIB and MSM railway have
superseded these Ex-Mysore officers,
in spite of their good confidential
reports For instance, an officer of
the second class who has got good
xeports was entrusted with statutory
audit I do not wish to mention the
names When he turned out good
work the superior officer and the
seniormost officer gave certificates
saying his work was commendable,
appreciable Within two months, a 
promotion had to be recommended
and this Mysore officer was ignored
and a junior most officer was pro
moted to the senior scale The Gene- 
tal Manager took objection to the 
1 (.commendation made and promoted
him to the senior scale The parti
cular departmental officer had to
deal with this was opposed to pro
mote the Ex-Mysore State officer as

senior scale officer, so he imme
diately issued an order that the
Myso’ c officer should not draw a 
highe- pay snd that the promotion
would be subject to the Board's con
firmation Then the officer had to
ictire within a few months and on 
the last date of his service, when
he was about to retire, he wrote a 
General remark that all the three
Mysore officers were unfit for pro
motion to Class I On that report, the 
Railwav Board acted and superseded
the three Mysore officers by three
others against whom there were some
complaints and notices for explana
tion had been issued

Shri D. C. Sharma: The others are
also from Mysore

Shri Shankaraiya No When they
preferred an appeal, the reason given
was that the matter had been decided
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bv the Railway Board and the Public
Service Commission. They take shel
ter like ttus Thus the UPSC has also
been deluded I want to bring this to
the notice -of the House, it is not a 
small thins Only this last report of
the officer who had to retire was made
available to the Public Service
Commission Relying on that the 
supersession of these officers was al
lowed Why were the previous re
cords suppressed’  There has not only
been omission but there has been a 
commission also The previous re
cords were not placed before them and 
only the last report was placed That
is how they have made use of the
Public Service Commission also to
cover their mistakes and differentia- 
tion 4 ft

Mr Deputy-Speaker: Such cases
may be taken up with the Minister
individually

Shrt Shankaraiya: It is only one
individual case Sir, That is why we,
Members of Parliament from Mysore
gave an application to the hon Minis
ter and we art going to discuss it with
him unfortunately he fell ill and had 
an accident just after We had some
discussion on this with the Member of
Establishment m the Railway Board
and he gave certain relief Unfortu
nately, he could not give relief m 
this case because he had no powers
and the matter has to be discussed 
with the Minister We are going to
give this in writing naming the officer
also who has practised such things I 
am sure the Minister is favourable
and will look into the matter and I 
have great confidence and trust m the
Hon’ble Minister and I hope justice
would be meted out

Mr JlepataMSpeafcer: I am sure the
Minister will discuss it with the hon 
Member

Shri Bhaaja Deo (Keonjhar) Mr
Deputy-Speaker, Sir though the rail
way authorities at the headquarters
and all over the country have done
a good job standing up to the Second
Plan, yet I could not be very hcippy

with the financial picture -that the
hon Minister of Railways presented 
to us the other day I may call it
delicate the most glaring proof of this 
is that the railway development fund
is lacking in finances The funds
amounting to Rs 82 crores which were
to be taken from this fund to carry
on projects during the Second Plan
period are now being charged to the
capital at charge probably to avoid
paying a -higher rate of interest to the
general revenues as had been pointed
out by the Railway Convention Com
mittee when it was appointed Certain
projects which had formerly been
shown as unremunerative had now
been suddenly shown in the explana
tory memorandum of the Railway
budget as being remunerative and
their expenditure had been charged
towards the capital at charge, proba
bly again to avoid the higher rate of
dividend that they have to pay to the
general revenues

About advances from the general
revenues the Railway Convention
Committee pointed out that such ad
vances should be treated as temporary
loans and should not be added to the 
capital at charge on which four per
cent dividend is payable annually The
Railways will pay an interest on this 
loan to general revenues at the
average borrowing rate chargeable to
commercial departments It seems that
this laxity over the expenditure has
not inspired the Railway Minister to
evolve any means of vigilance over
expenditure and instead the expenses
are supposed to increase this year It
it true that the trend of working ex
penses in a developing economy may
be upward, but every expansion in
activity should not be accompanied
by an excessive increase m expenses
It is high tune that some job evalua
tion and rationalization of the working
load and the wage structure were
evolved The policy of continuous
increase in personnel and overhead
expenses at the present rate will
affect the working of the railways It
is time that an expert committee was
■appointed to go into these factor of
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[Shri Bhanj* Deo]
the problem and see how best we
could have increased revenues which
are comparatively less elastic with
in the plan period or rather within
the period of the last eight months
as has been mentioned by the hon
Railway Munster while making his
Budget speech

The hon Minister has not men
tioned how the problem of operational
efficiency has to be stopped up nor
has he suggested any speed increase
for the trains and the reduction in
the detention of wagons m yards and
other similar efficiency measures The
Railway Minister pointed out that
this increase in working expenses
was largely under repairs and main
tenance expenditure incidental partly
to the steadily expanding railway
assets and partly to various safety
measures taken to minimise accidents
about which there had been great
alarm during the last Budget session 
and a threadbare discussion in this
House The details however reveal
that Rs 2 71 crores will be spent on 
staff covering cost redistribution of
posts m certain cadres, etc and on 
staff temporarily sanctioned for pre
liminary work of change-over to 
metric system apart from the staff
for certain other categories In spite
of the fact that they had to spend
in 1958-59 more than the Budget the
revenues fell short to the extent of
Rs 131 crores This was mainly
due to the decline in both passenger
earnings and goods earnings There
was a short-tall of Rs 8 43 crores in 
passenger earnings and Rs 4 67 
crores m freight earnings As has 
been pointed out by the Railway
Minister the fall was partly due to
an impact of rise in the cost of living
and employment situation, but it can
not be said that this fall in passen
ger earnings was all due to that
There were improved amenities for
passengers but yet, I am sorry to
say that the people took to travel
by buses, because they thought they
could not pay for the higher fare bill
that the railways had been imposing
on them

The very fact that the railways
have not been able to divert traffic
from the road transport routes indi
cates that there is something very
wrong m their working I take this
opportunity to point out that the
short distance carnage by the road
way* increased during the last two
years People find it convenient to
go by buses if they want to travel
small distances, because the number
of trams plying between places at 
short distance is very small There
fore, I would suggest that short
distance trains to feed the regions of
heavy traffic should be organized.

Similarly, the freight rate for short
distances is higher considering the
services of the roadways in which
ca->e the goods are earned from one
market to the destination They
easily attract more traffic If the
railways can organize the delivery
system in case of bigger stations at 
least, it will help the railways in
two ways fust, it will add to their
revenues and sccond, it will relieve
the congestion m the godowns at the 
stations

There is little disagreement with
the measures for improving the
revenues by means such as preven
tion of tickelless travel, effective steps
against thefts, negligcnce, etc In
fact the revenues of the railways will
considerably improve if ticketless
tiavcllcrs are prevented and condi
tions created for reduction m pay
ment of compensation on account of
damages

The budget speech reveals that the
Rjilway Board is scrutinizing the
statutory provisions relating to the
responsibilities of Railways as ear
ners of goods It will be recaled that
the Railway Freight Structure En
quiry Comnuttee had recommended
that the railways should assume the
responsibility of carriers within one
year of the implementation of the
freight structure The Railway Minis
ter has been rather vague on this
point and has said,

"As these recommendations of
the Committee have far-reaching
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implications it will take some
time to finalize Government’s
decision on them and the Com
mittee itself has recommended
time for such examination” .

It is implied by this the Govern
ment, after having brought into effect
a new freight structure are not now
very anxious to assume common
carrier liabilities? But it is high
time that they did so because of the
higher freight structure that they
have implemented with effect from
1st October, 1958.

A happy feature about the freight
structure is that the Minister has 
promised to consider the carnage of
the goods which was earning foreign
exchange for our country, but due
to the raised freight structure they
have not been able to compete with
other foreign markets. In this re
gard, the hon. Railway Minister has 
sdid that nine items have already

been notified which will receive consi
deration. I do not know if man
ganese ore comes under this category,
because that has been a very good
foreign exchange earner for our
country From the area I come from,
there is a big extraction of this
mineral which has dwindled since
last year because wc are not able to
compete with the foreign markets
which are growing in Brazil and 
South Africa Therefore, I would
urge on the hon Railway Minister
to consider sympathetically the case
of this trade so that we may be able
to retain for our country the markets
which were being fed by the man
ganese ore from our country.

About the delicate nature of the
railway finance, again I may be per
mitted to say that the anticipated
net surplus of Rs. 21*19 crores for
the budget year of 1959-60 gives
cause for concern, because in calcula
ting this surplus it does not appear
that the Railway Minister has taken 
into consideration the possible burden
that might be placed on the railways’
finance as a result of the recommen
dations of the Pay Commission. This

only means that the railways will
have to depend more and more on
general revenues of the Government
of India for their development and
expansion programme. Railways have
an assurance to increase demands
for transport capacity from the new
steel plants and the existing ones
which are going to be expanded. They
will have the monopoly of this traffic.
Coal raisings also are bound to in
crease It is, however, doubtful
whether these expectations will come
true, in view of the comparatively
stagnant state of .industrial produc
tion which was only about two per
cent higher than in 1957 as against
about eight per cent during 1955-56. 
Unless there is substantial improve
ment in the coming years, the ex
pectations of increased revenues may
not materialize.

There is a very important issue
which has been raised by the Rail
way Minister He has exaggerated the
competition from the road transport
services Similarly, our shipping
companies have been complaining
that there is undue competition
between road transport and shipping
and the railways That is why it is 
very necessary that we should have
an integrated policy for shipping,
railways and road transport so that
there is no duplicating and undue
competition among each other but
that all are combined for the deve
lopment of the resources of our coun
try which are essential for the growth
of our third Five Year Plan.

I may suggest here that coastal
shipping should be developed in the
ghat areas, especially in the eastern 
and western ghats where, due to diffi
cult terrain and natural features, it
is not easy for the railways or the
roads to meet the requirements for
the development of those areas In
these areas particularly I would sug
gest that coastal shipping should be
encouraged because the freight in
shipping would also be cheaper than 
in the railways and road transport.
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[Shri Bhanja Deo]
Alter having dealt with the gene* 

ral structure of our railway budget,
with your permisison I might digress
to some of the local problem. First,
I will mention about the railway sta
tion which connects the district head
quarter of my district, which is situated
at about 72 miles from the railway
station, as well as the sub-divisional
headquarter called Jaipur m Cuttack
district. This Jajpur Keonjhar Road
station is very -important in tins
respect that it has to cater for the
requirements of Keonjhar district as 
well as the very rich Jajpur sub
division of Cuttack district. Besides,
this station is growing fast in impor
tance, because chrome ore and iron
ore are loaded into the railway from
this station. Moreover, the Govern
ment of Orissa are contemplating to
set up a ferro-chrome plant m the
very near vicinity of this place. That
is why the importance of this station 
is growing considerably

But I am sorry to say that though
stations of lesser importance than 
this station have been developed,
unfortunately, the South-eastern
Railway have not paid enough atten
tion to the growth of this station
Recently two new tracks have been
laid there for Which an overbridge
has been constructed, but the mam 
railway line which is nearer the goods
shed and which caters for the town
which is on the other saide of the
track is not yet connected with a rail
way overbridge.

Moreover, the staff at this station
!• not up to the requirements. As 1 
.have said, this station is fast grow
ing in importance due to the load
ing of the iron and chrome ore, but
the staff there is not adequate and 
that is why they have to work over
time. Though tile staff number 46, 
there are not adequate quarters for
them Only about 14 quarters exist
at present. Besides, though the tele
phone exchange is only a mile away
from this place, the railway station,

which is growing in importance is
not yet connected with a telephone
line. As there is a telephone connec
tion, H would facilitate communica
tion between my district headquar
ters, which is 72 miles away and the
sub-divisional headquarters, about
which I have already mentioned.
Then, though recently water tap
facility has been provided in the
station, I am sorry to observe that
this protected water-supply has not
been made available in the quarters
of the railway employees living
there.

I want to say something about the
Pun Express, which is the important
railway link between Orissa and the
important city of Calcutta But un
fortunately, more often than not, this 
tram runs late and even if this train 
arrives only about 20 minutes late
at Kharagpur, it is detained for over
four hours, because the local tra
ffic has precedence over this tram.

Similarly, I will mention about
another tram connection between
Patna and Tatanagar—the Tatanagar
Express. Formerly, there was a pas
senger train between Patna and
Tatanagar But this passenger tram 
was faster m those days in this res
pect that anybody could go from
Tatanagar to Delhi in 30 hours But
now, with the express service, the
journey takes 36 hours I cannot
understand why when there is ex
press service, it should be slower
than the passenger service of those
days Probably it is due to the fact
that this express train does not con
nect the Delhi-Kalka Mail.

I have one point more about ano
ther important mineral extraction area
i.e. Badampahar area, which is very
near my constituency in Keonjhar
district Unfortunately, there is no
fast passenger traffic connecting
Badampahar with Tatanagar. I hope
this would be considered by the hen.
Bailway Minister.
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Finally, I will conclude by quoting
from the Railway Minister's own
speech:

'1  have no doubt that the 
House will join me in wishing
well by the Railwaymen in the 
year to eome and in Die further
future ahead”

In this, 1 am sure the whole House
is behind him, because of the magni- 
fioent work they have done during
this Five Year Plan period to cope
with the national development and
the huge structural programme which
they have undertaken
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^ T T  fW  apt fWWT I  I WW WIW ?WW 
W»W IP Fft t  ftf* WTWTW aft S TTTIT 
ftp*TT WTW ^TRT fra W T ftWT
W ll^ t  I W R ttV T  W k  WTTPT
wrf? %■ ^  fww f ,  wrf v  'nsfe

x. % 3CTT «pw fwt f  «ik
« p w !  « P t  f T  JI5 W t  l T T

f , efr « k r  T ff ?pf

w k wi^w $ i #  w  *ff%
qr *ww *Ht wgtew w k  ^r% wwiww
«FT «TR  ?W w k  fcwlWT WTgWT ft»
W  ^ w w  % s i r o  vr wt̂ w <rc
WWTWT W lf^  I

16 hrs

ww #  fVwrfflft ^  m v A  
fiiwiw ft> wiwrft % <n̂ r aft v*^4t



3045 Railway Budget— FEBRUARY 25, 1W# General Discuuion 3046

wqfairt % s f w w  * t  ^
«ff « fk  f^WT far HX, m  VT &CT 
fl?rr «rr, 3 * fft
«FCt*1 ^  f a  f a i t  * f f c  3R  t r  3

35$ ^  firfOT i r w  *t ?nn*r
*Wt eft ^TN!T ^RT ePF

ft v*rr f?m  «rr i m *
f*rrtt 5̂  faifa
% T O  *  *rtf *53  3JTRT «BPRT ?rff

*flr f*r *pr er*f tr stra

tt wtr sfir f o m t  ^rr^n j  ft*
i f f  SHRTR « p  ^■•ffFf *  ^ T  TfT 1 1 

fHTt w  t o  h  Trqst ftar
*rrff$ iftr sfr w i t  s r -  fftrr ^ *rcrart 
^ r t  ’̂ iffs  erifar y n fo c  t o t  w$
f t  * fa  W  5TT*T s ftw I

jg f t  *rer *r *rf *i*wri !̂ Tg,n far 
»pfr #  « M t  ftW  *  *fT  $
far v * i  % 'repcrf ^ t *?m  «rw ?t «pt 
«TRIT I , tfrNr n * 0  *T ¥T
f a r w  wm =r: farr | eft Jrtr ^ r
I  far tfr eft 3r.^ $  %fsR A »Ht *iftar
w  s t r w  *ftr feiHT ^ng»ir far f*rft
f^i<1 efpRX •rc?r ^t snfa sft 
• m f n̂er ^ ^  m *  etr %
str: fapwt v r n t m f  #  tt?  *raT
smn |, t  ^ T fn  fa? «n  eft fW=Rft
^ T 3 n t f t l m « r | t ? T f 'R [3 it
iftr VBVW JTTP̂ t <Pt 3TPT, \d»i«J

t o  *5t fwnrer *  ?st *m  enfar 
f*rna * f ?r f t  1

t % ^ t ^ * r f r * T ^ r ^ \ m t ^ 5T7
F frr #  ^ t  WTrtSt T O ? I  fa> tftft-

<fk *Wrtr % fw Rr % %
p n t  ^ r  % f^RRsrfr « k  tf?ret v m n t
#  VF6I1 v p t v ^ r  f^iTPT ^ 1 ftencaR
% ^ 1̂ 1̂  f  *tr<  \%* f5R  #h k  ^

|  aRftr Sftret #  ? « «  ^m c ^  f i
JJrr |  f r  5 *w t w f t  ^ r r v r  
9nmT % f?r^ f t  v m m t  ? , ^t
eft*T t w f  x( ^ t*t  ^  w * ^ T  * T f f ^  
\?H ^rr ^ vrvft w w  jtowt
v t  w t  5R>»r ^  % 5*npt
vm fm  wYt w v r  rrrfk toft %■ 
i flrW t t o g  zrr # ^ r  »pt ^ ^t w. w w r
sr t̂ ^t»fr «flr  st, eft*T f w t  ^  v n r  

^  lr f»r *w ia  % ?mnp
?rr*TR Jiff 'TT ^TR ft
iftt f*R?t ft^ ft  % nv^er
T tflt *frc !T f t  f ^ f t  HT̂ T iTfT 9T *TT 
H % * T T  * f t r  »T f t  f » T ? F t  ’ B I ^ ’ T  C[JW ^ ' f  
*pfr ^fr TPTt 1

^ ^ ^  q f
frrt^r ttstt | f^  «rm for  f *  ^a%
| far % ®qr srra %
ut? ^t +C1«K % #»^ r
^ « r e # f i fa^ft #  êrPTT | far 
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e r r ?  « r p r a T  £  fa>  ? r * f t  ^ t  w  ?
^ g e r  v f i t  f t  ? r ^  ^ t  j p r r ^ r  1 1 i f t
^ f ^  T T  * T f  5 1 f t  I  f a i  f a c R  * f t

ft# | crqrnr » f r  ^  sf^nr ft#
f  Sfft»'»f yrBt efRR # * i f  v t Tfeft
| «sft far «flJi,H ft#  f ,  «<gci nt «Tl‘ i«
f , f ^ r t  «r t  ^t r̂reft | q tr  s ftw
ftftCJft H % »TR eft ?St̂  «<k 5TRT 
t  <ftr vj«n*f>i # * r  ¥t ^ r r t
'TsefT 1 1 ^r% »RTm Jif >ft fterr
| far ^ r t  % *TfRt % f^ r  # * r
3*n «T ^ 3T ^ r|  1 t^Tferrjffar^r#

*f»t Ht errs 3RT OTR^pfar 
^ R T  ^Tff^ *frc ^ w t  ? 53Tf?r
anFTT sRsft ^rrff^ far TTRt ^  % aft 
*TTsr ^frtt w  ^trit t  »fK fsnrrsr firrc
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«nar|

3ft *frf*tr ? inf % fa wd; It

«ft wrnf arrcfr I, *ira  t*rcf t % 

*ra?  *rra tit  t t  tit arrit
|  «ftr »rra f*w ra ftwr aim  $ ifk  *5

 ̂- S A V.. ̂ #>  —A___ <V
*Tra «PT MKT vETT m l< W  «mTT 

^  ̂ *1? *T̂t $t fcficft
| fa rrft 3 5tpt  t̂*t It *rra

ftwra ft*TT an*T I  # MT̂TT Jf fa w

*rfl% It Hiaim  ?fk  sfr #trt

f*nr̂ an# | srrat n̂fr % Jrm *t

afr i«Prtr £Rfr | xftr fimT fa enrfW 

te l ̂ ’̂ rî rifl'W r V̂ jiRTRT  Tw r 

fc,  IfRTffT 5T q i I

^rfr WT5T aft AVCTf ̂îcii

g 5̂ fCTZ#FT ffa*T % *T I I

**!% fjWTT 3 Sft 'jf WT vffirft * *t

 ̂rt ipm m  tt w tft %nf*z fair $1 
wra Kfr |̂ct w far ̂r *fWr

W ^T  *T ̂ aft fa fspTT Ien>e f?W

TO t wk ̂

Tt  aft  >TpfV TOH >J6HI 

S«dl ̂ 3FTt  vx̂ *ftr <ac*<

¥ *HIVW *Ft <l«fWdl%fe  flfa'H

■qiffjM  tftr  T̂CFft  *♦><*)  '301*11  Mlf̂ T

r̂arfa Affvntjdy ifk 5̂"*T 5nla <$rfV

 ̂fa  «i*i <. r %><i mi *( mi ®Ft
«ik 3?wt sarr feww %fan qf <Sfa 

WT5TI  fa WF* tft ?rm t tit ?T?in *  *TTS*ft
fevz t̂rrfWr ? *rm 11 

wsnr 5t?ft d<+ It ffRrr  ̂1 

fzrK q»t ?Rq> It *fr ̂tt | *ftr »mTWt

«flr sprtt  Ir ̂  ̂rtt 11  <w

!t«P  ̂   ̂  ^c!T 5*TRT
|[t ?W?TT I  eft JfTT gem I fa

5tct>  ̂  «ipt r̂r M ifftj «ftr  ̂w

i<<fi«Pr̂ R If «fk srctt It vt q«ft?r

ISTrft fTffH fa ^ ft I

%fK xm  v tf  TTĉ pr  w«wfr

<jtr ?ft 3% wr If wr ̂r$rr  T̂f̂T 1

«rrww vvrrtt *t| t Pf

*mr f*r ?n9*r ?fr ftmfer

% »n Ttftrar lr arrfit»  ^ ^

5>tt 1  firfer n r̂r % h»r

 ̂ frft5R<T  ÎcTT *fT I

f2T5 WT TOT «TT «rtr W ̂fa

iTqrrRr̂ î %far «rrsr &

t fa <tar it »niT t •

fH 375  ̂i>l*l Snl

rnfa ?T*r sfa IT ̂  ?fa 1

*rit  # <udHwi fa irnmr

r̂sqft & Jrm 3tjkt iWr an*r 5niT |

sftr   ̂  tit srnr̂ft ̂ mtit 

T?t t I  T̂T R̂«T W£ t fa 5^

It *rra   ̂ojnrrfrzft ?̂r  *wr̂+

TT ̂Icfl  ̂I  5̂* ^Hl ^

It *rra ̂ ar ?n arêr ̂)dt

 ̂ ?̂TT 11

It iptt 5̂ srar 555 ̂ ki ̂ttst ̂ft 

|  sTNrtt ̂fr It vm $s% 11 vm

T̂T tit cR<B It  *IWTfiift %  f̂rtr 

5«i fâ T arw ?ft '3>m <«n

 ̂*rra  vt ?rtr t̂ yvar

1̂

«w< szrmfvTt *Pt y®# q̂t f*fHd

?TOR ̂  tl   ̂̂ft % f?rT fest ̂

f*TcT# 1  r̂̂t> ®4I*ti(1 5  ̂It »rra

w  11 wvc ^r *nr4fe jtt

*T*r4#J T̂f T̂T +M<!T 5HT# faRJ% 

smnfpft  f̂̂TT t̂, gswt p̂tot 

It t*HT Wlfr frra 'TR, ?ft -anTi $FH

5̂it ̂ t  ?t  | ifk  t̂

VPR̂t TT  an <t<r>di  ̂I

*rft *T̂TT # IcRRT fa «5f ŝ»

It vJŜStH ?ft»T ?ft P̂TT 5R> #5R WMt

TT TR' WITT f«V<̂   #IT faTT

| I  %fa«T <nar % Pl<l«fl % ̂ TH #

MT«r WIT «RT f̂t*RT T(J?TT | I

fm«r | fa % fa  im



3049 Railway Budget— FEBRUARY 25, 19M General Dbuuaten 3090

[ # «  W l *  f a f ]

TtnwT « # * w » n : f c f t « f t * t t # f iipc 
fcrr *$e *  1 * fm  % ^
»TWT RT* TT % ITT#
T t  3 f t ? f  V P T  R T  ^  I ^  ^
T t  * f t  T W f  5̂  f f a r  « f k  v i N r f x T f t  * 
T t  * f r  q s m  f t * T T  I

i t i j s  ^  ^Hferr **n*fr *nfr 
$  ^spt fs r t  Twat feq q^nft, £Tf*r 
Sfira- t^ Y , Sferatf VRfqtN1 T*r#,
%zfbr «nfe 1 $  vilfbit
v ft  «ft ssr ? p r  ?ft ^Tfl̂ r j s j  tt»t
Pctt «rr f̂«FT *w **r% Ttf qjRsrr ^ t t
**$ *n^r ftaT 1 ^  ^ig*n f r
*flr ornr fcrr wriT $ T*tfe»iT
<tht ycr |j n  tt*t i

«mft * x z  3  *rfr * ftor  *
frr*! ^ t x  •rawi f r  fvfejft ^  5*?
T^Rftife 3IJKT gTT 11 « f k f ^ f f T ^ r

f m  *Tf <d«IWI fV *enf> T̂TM'OTffi 
T O I  1 1  1 F R  * f  2 t T  % T P T  T ^
*it ^FEfttr n f f  1 R prpt * »h f t t
*fa'!HPT T O  < H f TT |  fa  W K  
jftr tt*  v *  st ?r ?rt T tf ftrfrrife
$  ST ft  I fepPT ^ fa  t

Sr tt»t «R?t t  «ftr insfr
fcnSrorft * fft i  &m
^WVi"£ f[ I TTfit ^RTH
tffen |, ^ tt <nrcrr |, m #
IR^t f  i f t r  4f t f x w  TT sft IgtT ^VtrFT
ft?TT (  • ^  MTg*ll f a  W  flTTS TPfSt
wn*r fonr farcrct fa  q vitife  t * t  
f t  irtr 5R?rr *flr 9x v r  t t  ’ ft ijw w
T*r f t  1

tr* A *mr* % it*  3 *ft *t *rff
Vf^rr WTftrr g11 v p r t  nv  ^r^snRr
T f *  |  *Dx « i f t  f *  f r m  fs r r tt  W toft
*mft f  1

9'<n*PW F fh ro : %m ert Jiyr W t
^  vm * ^  1

i h f t w u R i f :  ^ a i F f r ^ f r w
Vt l̂T I

»■»  ̂ » - wr „v___ JC
isruw w w f f  n w n  *r w r

% ftn? tpp #5?r vrr^TT spftaw
«TT ^PlPT )̂Pl> T*ft *ft W fiftf
W F t ?fT fiwr *m  I WR^
if m s f  «fft ^rftnr ^pr <?mf
ftcTT ^ 1 iP R  s v ^8sh ^t
eft w ^  ¥Pf ̂ r  5^31 ̂  1 

« l  ^  f  r Tfr | « n f  v r t t  f t  Tfr
| i  ^ ^ rp p fh r# ft»n ^ w # *p jp rrft?
ip it  ?r??r *f*r v w r  ?ft >if
^nr Jnii P f P r t  ?iTf ^  <̂ 1̂*1 mci<J ^i
flTd ^ I 1TR ^fT tJP i f  i f
»ft5T TT | f3RI% ^ T  ft^T
1 1 W  SJH ^TT ( l

3PFTT 'tJT TlftPT ^ ^fT T̂C 
?ft»ftTt «TjpT ?IT ^TT TfHT H*ai ^
etrwAgaireftififRftl 1 ^fr tx  J?T ?rt 
fitflR fira1 «rw in v t f  <i«it
Pi+ml l̂<i (fife  5ftift *lft Jff 5IT5ftT

V  $ '

v t v m  «rftax . w  *rn«(W wpw
H ?f T^ I

« s  w t o  r « f  f ^  «wf *  ? f
f  f r  > m r  ^ i t t  »mft fe*5ft ^^trt
Tt^TRft^l f*r ^TTf# |  f r  t jr  *frtt
ft??ft v m r  ffefr y f  jr t^ t  ft i 
H«R *ff ift *f^t f t  ?TRfT ?ft ^lt îcm 
WT*T* ^  TPHRT Tt aBRft | <1*
«raw tfr r̂arf T^fiftr® ^i»ft
fprnft srr^ ^ w T  w £  * ft r  4 f*p * w w  
^ ^ f t « r t ^ f «  far fn w  ^wk wt
m r«  ^  *ft«ft w»mfr arnfr 11  ♦
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'rrjWT j  ft? w  «flr « tpt fimr
■rtfi

W W W : *w TO ^  \

$8 WWW fag : ^ TTW « k
^ 1^ 1  jf 1 arenas si^r

«pt 1 1  wroft & sra ro ; an# %
ftp ? V t *WT *lt VT 4>IWTI

% f*i  ̂ ^  ^  f(IRf ^ I 3RT
z ilii dfirar t o r t  wrar ̂  wtf xftr «rnr

farr ^tctt 1 ^rfpfrr A ^nggr £
f*p t o  ?rra ?ft h t r  forr srnr 511%
stpi^ % 3tpt *f ?fWt nit ?nrr
w t 1

Shri Elayaperumal (Chidam
baram—Reserved— Sch Castes)* Mr
Deputy-Speaker, Sir, I rise to support
the Railway Budget I also want to
congratulate the hon Railway Minis
ter because he introduced a new
system for the railway stall’s 
children’s education and also allowed
more funds for the children’s educa
tion and the construction of hostel
buildings He has also submitted
a surplus budget though there is a 
shortfall in income without any addi
tional taxation on the passengers

So many hon Members spoke
about the administration and the
staff’s condition I only want to
point out that a parcel clerk is
getting more than the station master.
I know and on the Southern Railway,
so many Assistant Station Masters
and Station Masters told me this A
parcel clerk, who is working undei
the station master, is getting more
than the station master So, some
times it is very difficult to control
the staff who is getting more than
the responsible station master So, I
request the hon Minister and con
cerned authorities to look into this
matter. Then only you can control
the staff at the stations.

I want to mention only flv» points
about Madras State which has been
neglected during the last seven years,
that is, from 19S2 to 1959 I have
heard seven budget speeches by
various Railway Ministers, but 1 was
disappointed My first point is about
the Tambaram-Veillupuram electri
fication scheme which was included
in the First Five-Year Plan and was
not given proper attention My second
point is about the construction of a
new line from Chinnasalem to
Chingleput via Kallakunchi-Thiru- 
vannamalai and Wandiwash in North
Arcot District My third Point is 
about the Construction of a new line
from Salem to Bangalore via Hosur
My forth point is about the doubling
of the line from Virudachalam to
Salem My fifth point is about the
remodelling of stations

I want to say something first about
the Tambaram-Villupuram electrifi
cation scheme The scheme was re
commended and submitted before
Independence, that is, before 1947, by
the South Indian Railway authorities
They also mentioned in their report
that it will work remuneratively
Anyhow, it was accepted by the
Railway Board and the Planning
Commision. The then hon Railway
Minister, Shri Lai Bahadur Shastn,
also mentioned the scheme and pro
mised in his 1955 Budget speech that
it will be included in the Second
Five-Year Plan and finished by 1958. 
The Railway Board first asked the
Madras Electricity Board whether they
were willing to supply electric power
to run this line The Madras Elec
tricity Board sent their report in the
year 1956 and they agreed to supply
power to run these electric trains.
When thev took up this plan, the
Railway Board decided to run these
trains with DC current Then all of
a sudden—I do not know the reason
why—they changed therr views and
requested the concerned authorities
to drop the whole matter and ins
tructed then to prepare a new plan
sf running the trains with the help
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[Shri Xtayaperumal]
of AC current I do not know why
they first accepted it  Anyhow, this
scheme was included In the first 
stage our Government sanctioned
Rs 18 lakhs, that is, for the electri
fication work of the mam Ime from
Egmore to Tambaram Then our
Government sanctioned Rs 350 lakhs
lor the main lines* electrification
work from Tambaram to Villupuram
Hie time limit to complete the work
was also fixed It was to be comple
ted by 1958 Anyhow, I congratulate
the hon Railway Minister, because it
was not forgotten totally and at least
it was included m the Second Plan
snh tney '*anc\'wmeb. wine smotm'i
But I want to tell the Government
and the concerned authorities that it
is not fair It is unfair and unjust
After 1958, so many schemes for
electrification were included m the
Second Five-Year Plan on the
Eastern and South Eastern Railway
Some have been completed and some
schemes are progressing What are
the main reasons for this9 When
you accepted this plan m 1955, when
it was included and also when you
fix a time limit, that is, 1958, then 
all of a sudden why do you leave
out that work9 I do not know the
reason for that My second point is
about the construction of a new line
from Chmnasalem to Chingleput via
Kallakunchi-Wandiwash Thiruvan- 
namalai This line connects more
than three districts In the whole
of Madras State there are only two
districts which are very backward—
one is the notorious Ramanathapuram 
and the other is the South Arcot Dis
trict Sir, m the South Arcot and
North Arcot Districts so many bat
tles took place during the days of
the Karnatak Nawabs and in the
Bntish period Property people were
looted and ruined, as history will
show That line was recommended
in the year 1939 by the Madras Gov
ernment m the British period Un
fortunately, that matter was dropped
due to World War II Again, in the
year 1949 it was recommended by
the Madras Government, and the

concerned district local bodies also
accepted to share the cost to some
fxtent For this Ime

Shri Jadhav (Malegaon)’ Sir, it is
very pitiable that on the very first
tlay there is no quorum m the House

Mr. Deputy-Speaker: Order, order,
•The hon Member may resume his
seat The Bell is being rung—now
£here is quorum The hon Member,
,Shn Elayaperumal, may continue his
speech

Shri Elayaperumal: Sir, for this
line the traffic survey was conducted
in the year 1954-55 The engineering
survey was also conducted But it
was dropped The then Minister in
the year 1955 mentioned in his budget
speech and also promised that this
line will be included m the Second
Plan period But, Sir, our Govern
ment spent Rs 432 crores in the First
Plan period They also allotted
nearly Rs 900 crores for the Second
Plan period for construction of new
lines in our country May I request
the hon Minister to tell us, from
the year 1952 to 1959 how many new
lines were constructed in the residu
ary Madras State, how many disman
tled lines were taken up for re-cons- 
truction work and how many lines
were taken up for doubling the lines

Sir, this line is situated between
Salem and the Neyveli lignite area
On page 92 of the Indo-U S Techni
cal Co-operation Report they have
said

"The Salem iron, copper,
aluminium ores wi'll be more
useful and remunerative for
commercial and economic use
It is very difficult to send coal
from North India to Salem plant
to utilise the said minerals for
our nation’s use "
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Our Government has sanctioned more
than Rs 8ft crores lor the lignite
project It u  going to erect a briquet
ting plant in that area From that 
briquetting plant, we can get more
lignite coke and we can send it from
Neyveli to Salem This line not only
connects those three districts, but
also the Salem district This is a 
very important line I request the 
hon Minister to look into this matter
and do the needful

Some Hon. Members- The Minis
ter is very near

Shri Elayapenunal: I want to say 
something about the construction of
■ new line from Salem to Bangalore
There was a line between Hosur and 
Morappur That line was removed m 
the Great World War II From 1952 
to 1969, so many dismantled lines
were taken up and rectified But, not
even a single line was taken for re
construction from the Madras State
This is the only line dismantled in the
Madras State The station buildings
hand posts, yard stations are in good
condition for use There is no neces
sity to acquire land Even now the
land belongs to our Railway depart
ment It was not at all transferred 
either to the State or to the concerned
Revenue authority The Salem
Bangalore line connects two States, 
Mysore and Madras Already there is 
a line between Salem and Hosur We
have to construct only 30 to 40 miles
of new line from Hosur to Bangalore
and that too, metre gauge line I 
request the Government to consider
this So many representations were
made from 1939 to 1959, that is, nearly
20 years From this area so many
memoranda were sent by the people
and the local authorities also I request
the Government to consider this also

Then, I want to say a few words
about doubling the Ime from Vndda- 
chalam to Salem The Vnddachalam
line is situated between Neyveli and 
Salem I mentioned earlier that in 
Salem there is scope to erect a steel
plant and an aluminium plant also
858 LSD— 8

One gentleman Mr V«nkta»wamy
Naidu from Coimbatore is willing to
start an aluminium plant m Salem
Experts were called and aluminium 
ores were tested by Italian experts
and they gave their good opinion
They also said that it will work com
mercially So, we can send lignite
coke from Neyveli via Vnddachalam
to Salem In the Indo-U S Technical
Co-operation Report, m page 82, it is 
said that due to transport difficulties,
Madras receives only 2 million tons 
of coal as against its annual needs of
3 million tons The cost of coal, some
times, is double and sometimes in 
some areas it is four times So, I re
quest the Government to consider this
also

Regarding remodelling of stations, I
want to refer to three stations The
first is Vadalur, between Cuddalore
and Vnddachalam It is a pilgrim
centre for the Hindus in South India 
There is an annual function there
when nearly five to six lakhs of
people gather there to worship Lord
Ramalmga and attend the Jyoti
function The station is very small
and does not accommodate more than 
a hundred people So, at least some
amount should be allotted lor the
construction of retmng rooms and 
other facilties there

Then I wish to mention
Rameswaram You know that from
all over the country people go to
worship there and have a bath in the
ocean, that is the Indu Maha Samu- 
dram In that station which is in a 
big pilgnmage centre there is no
refreshment stall Similarly, at 
Pamban also, which is a junction,
there is no waiting room The town
is electrified, but the station is not
electrified

So, this is the condition of Madras 
State So, I request the hon Minis
ter and the authonties concerned to
do the needful Otherwise, it will
give room to the anti-social ele
ments in that State who are saying
that the North is growing and that
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[Shri Slayapenunal] 
the South is neglected. So, I request 
once again that Government may 
consider this case.

far :
OTTgfw JT^tor, *rH #r jffy  *Tftor #
\ vt art tsrf t o  fanT t,

Ir ter# *fTM3r % w f  «ftr
t t r 5t #  % fa rm  ^  *rT*rPT tftx

*r*rm 3|t ^ e u  ^ 1 f ir  ?fr ^ fr
^ m rC T W R vrsr^T t
^  ^  zn$x& ^ fa*  ^
%f^T 'tPR^OTsrnr, w t ^ *  % fa*rr#
5fftr %!T ^Rrf * t  form er ^  f
W! aph? %
tr r »  an# 5 , sft fa  ? m t o t
*PT# nft ffappT SRt %, %F*fTHT
3T̂ T cPF 'TT<3’I 3ft Mist, S{ 5TW
%*TR5ft Tr *f r<T t ,  ^ T T T ^ c f t r ^
faqrr 3TT3T | *nrc «p*ft f s R R f m
«ft,5r> T e r r ^  ^ T R r r | f e ^ « m r 5rr
w  ? t t  ̂  srm  ^ 1 *f ??r c r w  ftnrnraf
% *r arm  ^ r r  £, *i¥fa
fai’Fiv# 3jer 5 1 *r»n: fa * m  f , eft 
% vnm f qrt *ft»rr, 5ft spfaqT f ,
gspFt ^ TT'Tt jW t, crvft %*
5 9  *n# *i? ?  1 srgr era> ^*1#
^rcrfWr *frr v M f  w  m ^ r

nfsft #  tft nmKfhr TiMtfeT #
*t>iT VT# % ^ 1% S(f* #  $ 3  faOT
$ l 3 ?$f* t?T# #  Trt sn# mrft w ?

w s t  snFWYT^rl 1 

ift? *r*Fft % vsrrar fRTdr vr«f-
«s*rerr #  *jrt $tarr * t  ^  1 «r^r *$r
% f w f  w iftr  3tcft«ft, «r?rw<Ttn
^ r  «nfvff % z m  v t  f 1 m <. 
*n*nfrr »nft
% ( m ?ft«f wnrt A
sft sot eft grar^tqm^rsrrarftf
W # f t w j p f r f t n ftf

infW f v t v i m  m f t * #
nrrft % c m  is  v r v &i

*m\ $ ^rer ̂  | fa  w tv  «rf>3r*rt 
v t  srfir far *rrit arr# ^  T f f t  $  1 

trrsirc % f t  ^  ^ { V  & *
srr^an^^t^ 1 rr^T^TT^f
*f &ntc *̂fVaraf, ftw af «fK % 

«rrHt w  ft'fr
«ft i 4 ( “m f ‘ f a #
fe w #  ? fk  «T5fjr?T? for-srfir-for f t
3«t ^ 5  ht^ «rra- f f£ t fa * n f ir t f f t f
5TRTRT >ft W ft SIT T^t | I VFT 
«n r?  ^ 5 t ^ t  g'Tft^nr t f a r r  vrst
j f  ^ ^ c f f  v t  fa<r 5R5 It ^  fam
aTRnspr&MT J ^ ^ fa v p f% ^ o r f#
^ jr v t fa H c r c fy w ^ r l ,  f3R&?*ntt
^fftsra' « fk  f  3  w  ?t i

f 3 R r ^ 5 * r ’j5rnr«fl ^ T « m 3 ft
sft'T^T# #JTT T-dTq̂ T % inff #
yr»r ^  # , JT^rtr— r̂sr t̂

w r *ft ?fh: ?rr>r r̂.inr #
Tt*r v r#  wr%5ft»ff— g^r«F )-f^ :R rff
K  1 ST STM sf?t VJT JTTtfRT | v

smr ®rfer ^ « r r # # f t ? r r
?rr <nm  ^ rr — ^ ?rra BjTRt
$— eft ŜRTf Jf| t̂eTT fa  w ft
^fPT <TC, qT <TTT 5 ^ l d T  «R

%3ITift t  « fk  1T«IT v t f
* ti  jf fa*? t̂err, eft o t f t

^  t̂efT fa  ITT# rf?r ePF *9V
SrsrH tti
^  #  »rt^  $ 1 vt%  i»r ^  f  fa
V*l$l«irc 555PT 5Ft pTTR % 5mff
TOT ST# fa«rr 5TT TfT t  I v f f  ? ^5
^ r t  jpr^er | fa  ®r# #  ?r f̂ «rnrr 1 

era; ?|t <r ^  *£*pt % 
Pr*rf«r % v d ? f  t o t « t #  fa q ra r

^ n t  % $ , aft fa  «rfw I ,  ftra%
PwTftr^f v t «rr # 5  i i m  JitfffiraRu
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f t ,
m m  «t£ star % v«TfT *fk  w r *r<N

*i|f f̂ t fw m  ^  M
«nrr w p w t  t awrr w W

or*# $ f*rft <m«rc **r
^ % §  %ttx frrcr srar* *f*t tit
n r  % « m  titi *r*t ?> 4t 

f a r  * f  r qr s t s f t  arcm  T^rr * 1*
ftarrsTT^ t

qVHTSTfftvww

« ft w | a r r « ? ^ f t in  * * * $ $ ,
r̂f%5T anc ^  s?5pt 5Rht ^  |vr «rr, 

w  *Pr* «ft *n*r ar̂ Tfr: srRsft f t  t^r* 
f*rfa*eT «f 1 *rurc ^  ^  ?&rc s s
fa<? ^ R T  *m  5> fa  8TPTCK JT5TH *$(

ggr̂ wic t i  xntfri, f̂spvr
»T^t 5TI*R *T̂  ^  f% ^ t SRT^CSTM
*ra <nT’Tfk^rft srrer 5  1 sflrqit w r
t s i f  «K !T vRPC'TT t  *frc *T ’ TFT 
^— ®T5 ^t» ?^T *1, It H7t
antt t  1

4 *$ x $ T *n rfa § lt qr, sp rfr
*<T $  ^?r*rd ft, JJ5V* *lft#t gft, 5T5T 
Vt V*ft ft , Sf'TcTT v t  »T»q‘f%T Tt 
^t s f a  *nw  *R «*r*r TT'TT ^ r f^  1 

tflr « r t  *̂r?TT tt*t <ft
£ *  ST ^  *T feFTCt TT STST «fh  *T f  *T
i m ^ T t s r p r w ^ i f T  1 ft, ?r^ frr
*** *5ft ^  ^  *n farrcr <PRn 
t» ftr ? > ,»ft 1 1 *r*rt w r a  a s r fa  
vnsR^f ^grr^Tfw % ter* ftrPrer
*^t 5  1 **S * w 1 1 afsR
*TPT WTT % Hft $, ?ft fafPC %

f  1 «if f w  f̂t * ?  f*RT, aits ftwr 5»ttst 
WRTf I 3 P K T  »^tw , %m *f«tf ft?

W  3rr ^  t  o t  % wr faffir % 
« f t » f f  tit, * r m  xftK T J ? r r  %  * t
1W «ttt|^  iw i?T lrfw ?R lr?«rti

v t  ST^r H W  3IT TfT I  I 
T R 5t^«r*frt?v8T T fw rarrT 5T  t  1

«rt«To*ro**nff ( tt^ : )  tf^^pir
JTlfiRr TT HBFTT I

«ff ww> ffr?«NVrTarr gftfiw yn*»
TT*r»Ft, art TTTTT
5 T £ T ^ T T S T T  f o r r w f c  I

'w w i w  ^r^tTO : *THsft«r 
«trt ? r ^  % t |  f  Pp ftr# 

t v r ^ ? r  fe n
fe fT T  % « ir e *f t  f  7

•ft w |> ft T ?  « r f t F v n : ?^ttt « F m
^  >ft t̂?rr ^ fo» '•ft v t t t  59PST 4?rr 
^ n ^  ?T? ^  ^ T T t  f^Rft SW R 5TPT 

smrr 1 1

A < t
5Tsr3^ w  ?r^> fe m n r r fv ia r a r m r T tt 
^ R T ^ ^ T T 5 T ^ t,^ j^ r  5T?t, ^ f ^ n r a  
ft^ ft f*rfT O X  w  « n f w c  % f ^ r r r . 
5Hptt ?^t 1 1 q r  J r ^ r  T t  
^nrHt f ^ ' ^ i t t  t t  f w  i 

i m * r  g^flr % w
fl*ii>l t̂i(Vi<4 8 t t  ft^ i 1̂*11 ftr 
filflT  % «T<J<ft ^  ? ^ T T t  *TT^«T »T^t ^  
fT5% 5TRt% ?5T »T^HT SJ t̂ « ( k
f e r  w*% It s T T  f e n  *nrr 1 w  ^ r r t  ^  
^ l t  5PTHT, 3ft f%  ^
w ,  *T*nftnr »r^t ^  1

wt ftr? «niVftm: ^  w  stkt

«FT ?TfcT ^ JfTcTT jf f«F f̂ FT §%5Rf ^ «fHT 
^ ) n d  %  f ^ ,  y#RJt S w  5T^t fe lT

P̂TT *A< «T5T ?3T ^*T T t  f e n  W l I
*T vj*1 0  % JTHT 5RTT tuifli j  IIPR
*m r ?ncf T T H ^ r s r r ^ t , iift^
^  « f t r  ?ra?r %  s rrfT  w t t  ^  w i
fl I 8PTT 10  "I ICT ^  ?ft *TR^ft*T *T>ft
»T? fe r«Ft,*iT «rs w  JT^ferirT gqiwrer 
*r^fer v t  5 * r f t « R ^ ^ m r # « i i T y ( T

»f n r *  w t s r a T ^  1 f t m
^  « n 1 ? r T r ^ *r ^ i? v  ^ r c ^ f t  
afJTW ^ s r  ^  *r^r ^ f t  ^n (w?ft (  i
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♦  ̂ H w r r c ft i ’Rr ^  TT TfT j  \ tft
*rw «w«j*u«i $, arm rtt | *ftr f*n^
'm t* *  qsHwit % f r r r i  f  i ^st% 
W W R q T ’M ^ ^ m  T # $ * f l T * r r
jrcrtfjrtft *w jdt f c s w  t $ t $ t  j  i 

$rr ftra n r $  f r  ^  trt | *ftr
TPIT ^  *I5RT $, ?ft STRRTT *¥ 9TTTT 
l*(r n $  ^  J  i ^  'jfldt. %  3 ? ^  
£«ftr*T ?T *ft % ^  t — srir «dt

ijt, ®r̂ r ^ t

T i r n e r  J i j t w  : * p t t  s t h t m i t

^  3tt arfr  $Yt, ?ft % vnpfhr Tt
T*ft*?S 5TTX3T I

«ft % ? wftPtm $  tnp ycrfr
fRT T^TT ^njai j  I T R  STcT

* ?  STTcT | I R̂TTT 
3PTfT ^0 , 0 0 0  WTTT*T% T*T m^TTXt 
ft»Oni f*T5RT "Mlf^ 7T fifrt ^T  WIT
rnimr<t fr r r ?  <tt ^rr **t f^ r r
vi'ST ft*TT W  ^  I ^ET% 1FVT3[T <*41 *11
3iT s t t̂t | f r  ftrer ?s p̂t tt frrnrr t »t 
&T*T ?0,000 ^HTT KrglK SfFcT fTUT 
arr ?TT5rr I  OTTt ftlT tra p -^  ^  ^  TT 
<̂T 35T 'TPT | yTpT Tt

fcftTCTSJT .̂^TT^TOPT ST^iff fa M e*
Tt ferr , ? t  t  flBFTT ^ T T  f  fa
TO ^ T  ^  «TT #■ VTf folT »RT $ ’
w r  t o t t  s r ^ r ^ n T T  f t r r m r f t  w t t

|  I q tft ST^t, g*U f f « U  %  <TT * t ^ F T  T T
^ r  S t t  ftJTT to t  *ftr ^r%  f a t  ztt

*mrsf5T$,
^ t  ftT d M 'ft  ^ t » T f  |  T T
f a r *  t t  t ?t *rr i * f t  w $ *ft *rro*r>r, 
fsnrnft v t t t  fim T, fS r frr  T t % tt
fifJTT TOT ^RHNW  *f I *T̂  ^  ^  ^
*j*nrarpr t  «rr, n f  *ft i ^

i ft*r t o t t

' t c ^ t t  fsrar ̂  *ftr T?ft ^ a f t q ^ T T

^flTWTT^%«TWT ^3Tt flTOWWTC
<rc ̂  ̂  f w  w ,  <i5  41 a n w  inprr
jr [ ^fr»r ^ t  | ft* s t  *»t?r %■ 
IfTT J S  S T  *TS srf«Rr T t  §TT ^  ft>IT 
«fWIT $

The Deputy Minister of B iU in ji
(Shrl S. V. Ramaswamy): The hon.
Member seems to be making whole
sale allegations without any proof
whatsoever

Mr. Deputy-Speaker: He says he has 
got every proof and he takes the res
ponsibility tor all the consequences. 1
have warned him once, twice. He says 
he is responsible for whatever state
ment he is making and he has got
proof of the same. If he had that, he
ought to have given notice to the
Minister also who perhaps might have
been ready But I have warned him
that he shall take the responsibility
for what he is saying

Shrl S. V. Ramaswamy: You will
be pleased to satisfy yourself whether
tne hon Member is not abusing his
privilege

Mr. Deputy-Speaker: Now, when
tne hon Member says that he would
be responsible and that he has made
enquiries, what further can I do in 
this case? I can only warn him that
he must make himself sure. He says
ho has got all the proof and he is res
ponsible for all the consequences

Shrl S. M Banerjee: You may
accept the challenge

Shrl Arjun Singh Bhadaurla: Yes;
let that challenge come

1

tfftr^firaraarfw TT«n*r*rfcTT
% ?ft% *nnft ttst j  i *jit %qrar

»T T ^ T T t f r iP I T f T T t

JttMn TT f^TRT TT*TT 1 R T
t t #  w n f l f T t s f t w t f  srew

tAs ordered by the chair. Expunged.
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w r i t | t f t  f a s ? R |  %  f5r»!T fzqs*: <q*tf
,<w rfN f % ftrmqs qft 

%far?rni sr*
*T t*T T #  qft arnj, %5TT<fi

? n $ lr  *res qrTtT^ ttft qftfqr 
* #  n *  ura w  qteror q ^  f , art *rraf

w  q v r f  i A «m 4hr »Wt
H^k<< ^  srw ra r  qPRtT jj P f *nj wfa
v ? ,  * r  wrn qft star
ffTOr 5TC$ ?t q>R <ftq? ffTi? ̂  $t *WcTT $ ] 
*R[3qrft f a % r r f t $ q * i^ q $ ^ r » r f t
^ i f r t O T  $  HT*T tft q f  ;3qqft
fa «U iO  | qjfffa ^  $ rt*

f  I <TT*T f *T T O  V N K  
| ijsqr % fipFRT qft fariU lfl
% l[T ^ n r f k v  qr 1 1 q?rf ?ft qnw fa st

ip r  *iwr v ^ t  ^  5T̂ r ^  q̂>n 1 1  i 
arw n8»r q^T $, <ft p  qr*r % fWq
>3»1%1 fft T^ETT if ft'fti'ff V^aft q>t 
^ c t 3 tr  % ^rr ^TTt 3.qr
sqw  f a s f a f t  *tt *rf ^ i ?ft *̂r
V T T f  %■ ftrSTTR ris H I IfSTPT f>T 
t R t v t t  ^>v>ii ^  xtVt q>T f r q f a  
w n &  *[R r q ft*re q q ft q rr»fr$  i * * r « f k

* r o  jffaT q t n r  i q *ft q?r, q *ft q i€ f
i j H ^ s q f w  *j5q?qft ? n *T u rffq > ? rr 

q t q t f  q r  snrr $ t, aft * t  qiqqt 
<rc =q% i ^  <ft 5#  ? T T f  qft ( t o r t  $ 
* r t r  ^pqr qft t ^ r t  q * q t  |  i # 
w iw t w f t  ^rcs % w k  wqsft qi€f q5t 
« r r s  ^  ^ # t p t  f t w H T  ^ r r  g  fqr 
?prm  q r R  ft r s  q?r?PTT q ^ r  | ,  
3 W T ? ft ^ f t ? T T5 f s F f a f t  W ltft $
farcrtrcs * m %  3?r  trm V |  i m  

$  qjq?T A «flr p r  v b  $• 
v m w  $  $  i f t t v n

fqrdtfr w , wpwft
# w r  ^rrl^rt^q? f t  xit*. 
q n r ^ ^ p p r
^  $  Pf ?*rft fwff #  ’ ft £&  z z  ft %,
f*trt}ft?ft t  *ft 3T5W f a  | «ftr

^_A Jf _ ^ Sk.  ̂ ■ <l.
w *ft v i 'jtwwpi w |*f Ww v  qfli^rp
^ f ^ q f t u w w
?fW tf^RT qr q>t ^+3

fq ^ ft  swf A ts#qr%
»tt q i^  11  f q ^ t  m  qrsft ^

>fr ^rq?t t n r o v ^ f c f r t f v r w ^ s r
q^nrr |, f̂t «m t <i|W | »
w ftw aft 5^ q^T I  ^  M V
5|ft *nq»rr ^ T ff t,
^ T * r p i# q 5 t ^ w ^  11 ^ # « n c f
fqr f̂tqit w r̂ifHJ
t  *ftr h ^  A PfhV qfr w«iiPra qn?rr 
■̂ l̂ ai ^ I *T "FT fqqTRT ^l(ai f ,  ŜT 

qi|3T j  iftr ’q rp i n f*F 
% vpwk sft « r m  ^ q n w w r
^ t  jwr qsft ^t i

wf̂ q> q1 q»f qn^r %q?rgw
5̂  q>t jm^T q ^ n  ^Tjprr 
PwTRia ?tq!T A *rrqT j  i q ^
q̂ TPTT Pf S^T^iqK W«tH TT, 3ftft> fjqr 
Hspju w w  «rr, so % qjftq w qr
^rqfqrqTqqr u r n  q^r qr ^ r  ^  qft 
^  «t qr^f ^  ̂  qr^ f>F*TT ̂ n?rr
<ft q^t 5qRT v-^l ftcfT I T̂FT’ ft q^t
qrqT fw f ®Ft qi^W ^ ’ ft’# fiw ?

4«ci q^i% ^t r̂î lf q fW
#m  qrr qst'f ^nrr*r q^t ^ ^ftr w»it

fq>qT *tqT ^Rtt dt q^f
3JTRT Vag$T Tf?IT I *̂<R q^T ^F
?5t5T ht fzsh | fwFT ’ rnr ttst I  I 
q^tqr^ft zftrBtq^tq^f^, ?hrq^Ft,
q^w^r ^ t t im r t  m^qrft*fT»
w  % q̂> q^f <Rqff ?^ pt f
wqsftRi, n rr f, «i*fS
q^^fr TcTwrt^R^ft qrfWfqit^fqqr
f*rsr?pRft| i ^q»mft *n^t|erq^3(Kt

^ffK Tq ^ ^ tn tq jt fe W ’
ŵrr ft?rr | «ftr ftqsr fr i  cw fiwrt 
arrat 1 5w w it  « r  q ji^ t m  ’
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f i P T T a r w T | P p f J T  ♦5omfr,g?r«Bt 
*rft % fr o m  f a r  «rtnT 1 fa n *
*nfrsrr n f  |  f r  qjr ?ft *rrft A r t  
ftwe <rsr «R& | «ftr afr

P r a f t  |  1 « r « r  f t  * t * t
*fW¥ % W ft WI^TR !<EiT I
H«F WK «n**ft *TSfift >R?TT t  ?ft fa *
*rr*t% fc r i*5 *racft
tmft | *ftr i t w t  t o  <rc? «(5t * 5  »m?Pr
♦ ■Wtf XpiT $ I

#  *ft ^pTT TT̂ TT jj ft* SFTC
**rc sfor vt »n»r sr^r % ir^rr,
« ffc  « w r ft  s jfo ff %  3?t t  <£t  ^ tt 
tflr grrro *ft# far frart 
s*wt fsT?T %fhc ^ « r r  ^ *mntfr 
•PT 5?T cTT *m r  yVT ?ft

isnr^tfar
5 N r % « K T » T 5 « r l f  *r w flr  * R * » n  $ , 
i p  <17 ^Vltf ITRfvft ’f t  *Tl3 '3TRft
& « fk  3^f *ft»r 
^ t s  t »  * *  jn?rmTw %  
«nrr 5®r*r 5̂  "R sfW *r gsFr̂ rcft 
«j&»ft vfc  afarr groT ^  ^ f t  1 

T O  ?PN» A W T  « T P T  frjTT «PT %  A  
^TfpiT jfr^ T T  ^ T O
^rtHTTO V t^ R T O T O I^ T t^ fa r
fa ir «rw *ftx ^  % ?fMf % tr<x
^  ’ TPPTT «jit <*T«T fa # tJV 1TRTS
vpv  # f  aiff «R 3 ^  *ft fa*T

W T̂T-̂ TT 5T I  I

Shrl Naushir Bharucha (East Khan- 
desh): On a point of clarification, I
want to know this In view of the
fact that the hon. Member Shrl Bha- 
dauria did not persist in continuing
his allegations against a General
Manager, may I know whether the
portions relating to that allegation
will stand or will they stand deleted?
In view of what you have said, he
did not pursue the matter.

Mr. Deputy-Speaker: I am also
thinking over it and I will decide In a 
minute or two.

Shrl M. S. Marty (Golugonda): Sir,
I congratulate the Railway Minister in
presenting a Budget that is acceptable
to the whole House I also congratu
late him in obtaining self-sufficiency
In the matter of rolling stock and also
in the matter of significant increase in
domestic production of railway equip
ment such as signal equipment and
pressure castings, etc. He has refer*
red to the slight fall in goods traffic
in his Budget speech because of the
rail-road competition and I heard that
there is going to be a conference
between the Transport and Communi
cations Ministry and the Railway
Ministry to have a look into the
matter, and I request the hon. Minis
ter not to interfere with the road
traffic because that caters to the needs
of a number of out-of-the-way stations 
also

Coming to the regional imbalance, I
am constrained to say that the South
has been neglected for the last so
many years. There is not a single
new railway track coming up in any
of the southern portions. Also, there
are large tracts which demand the
early attention of the Railway Minis
try.

We have been demanding a separate
zon« for Andhra Pradesh, and this
demand is not made from any paro
chial or regional consideration. It is 
purely an administrative matter. After
a new administrative unit, has been
formed, as Andhra Pradesh, new
troubles have come up We have got
to attend to three zones* one is the 
South-Eastern zone, the other is the
Southern Zone and the third is the
Central Zone. It is becoming very
difficult to go to these three zonal
officers and represent our difficulties
to them. They are not in a position
to appreciate our difficulties. And this
is the Teason for our demanding a 
separate zone for Andhra Pradesh; it
is not demanded with an ulterior
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taotive or with any regional or paro
chial outlook.

Z would plead for a better connec
tion from Hyderabad to Waltalr and
from Hyderabad to Madras and also
from Hyderabad to Bombay. Hydera
bad being the capital of Andhra Pra
desh, it requires speedy communi
cation from all these places. From
Waltair to Hyderabad, it is only about
420 miles and the trains are taking 22 
hours to reach Hyderabad according
to the time-table, and when the trains
are late, it takes some three to four
hours longer, and the trains are late
almost every day. There are two
express trains running from Hydera-
'bad side: the 'Pun-'ftydera'Dab express
and the Howrah-Hydentbad Janata 
express. They generally come very
late and they halt at every alternate
station and they go from there very
late. They are taking much of the 
time of the passengers also. There
fore, I request that some fast trains 
may be given for this section of the 
railway in that region

Another thing I want to stress is 
that there has been an agitation for a 
new line between Waltair and
Hyderabad connecting Kazipet via
Bhadrachellam and Kothagudium
mines We have been agitating for
that, and m the last year’s debate on 
the railway budget also we have been
referring to this question. I request
the Railway Ministry to take up this 
question and proceed with the survey
of this area

1 am glad that the Railway Minis* 
try have come forward to sanction the 
survey of Bailadilla to Kottavallasa
for a new line, opening up the Danda- 
karanya area. Along with that, 1 
request the Ministry to carry out a 
survey of the line from Waltair to
Kazipet connecting Hyderabad by way
of a shorter route. It is not because
of any shorter route only but the area 
contains a lot of mineral deposits such 
as coal, manganese, iron ore, mica and 
also calcium. So, to exploit the
natural wealth of this region, it is 
necessary that there must be a sepa
rate railway track in this area.

Another thing I want to press is
that we should have a railway line
conrtectins Kazipet with Nizamabad.
Xha£ has also been a long-pending pro- 
bleri1 which I request the Railway
MinJstry to tackle immediately.

Slirl T. B. Vlttal Kao: Via Rama-
guntfam.

gpri M. S. Marty: Another pro
p o sa l is to connect Macherla with
Hyderabad. They wanted to have a
comiect>on between Macherla and
ifnyipet also, and Macherla to Hydera
bad connecting Nalgonda district.
There has also been a proposal to con
nect. Raichur with Nalgonda and
Khanummieth. I request the Railway
Mmlstry to take up these lines and see
that they are implemented quickly.

Tfren I come to another aspect which
iS ifiost important. In the Singaren!
collieries, the coal movement has
beeP going on at a higher rate. Now,
thefe is only a single line between
Bhadrachellam Road and Domakal.
If that line is doubled, traffic will
increase and the people will very
mu£h appreciate the benefit of a 
double line

11 1»».
Mr Deputy-Speaker: The hon.

Member might continue tomorrow.
I h£d just warned the hon. Member,
Shr) Arjun Singh Bhadauria, that he
should not make defamatory state
m en ts  against persons who are not
present here Rule 353 lays down
clearly that,

“Jlo allegation of a defamatory on
incriminatory nature shall be made
by a member against any person un
less the member has given previous
intonation to the Speaker and also to
the Minister Concerned so that the
Minister may be able to make an 
investigation into the matter for the 
purpose of a reply.”
If (he hon. Member had such inten
tions to bring forward such allega
tions. then he ought to have given
notice to the Speaker and also to the
Minister. Then these things might
have been considered and they would
have been ready for the reply.
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EMr. D«ptttaM4>Mkar]
Now I ftel that unwamntedly state- 

tsefitg have teen made without notice
and^as has been suggested by Shri
Bhftfucha, those portions should be
deleted. I agree with him and I
direct that those portions that refer to
particular or individual Ministers or
officers be expunged. I also ask the
Press to take notice of that.

Shri BraJ Raj Singh (Firozabad):
Can we not say something about the
Ministers?

Shri Rajendra Singh; You said that
if a Member intends to bring out some
allegation against somebody who is 
not a Member of this House or who is 
not present here to answer it, in that 
case, the Member has to give prior
notice to the Speaker as well as to

the hon. Minister, so that adequate
reply could be given to the Member.
1 want to know what is the time
before which that notice has to be
given.

-Mr. Pfwrty-Syftker: No time is 
fixed (or that. I invite the -attention 
of the hon. Member to Rule 353. He
might read it and then if he has any
'doubts, it  c a n  be discussed.

The House now stands adjourned
till 11 a .m . tomorrow.

17.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, 
February 26, 1 95 9 /P ? ia l0 tm a 7, 1880
(Saka).




